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CENTRAL ADMINISTRAT IVE TRI DUNAL
' GUWAHATI BENCH

0.AN. 289796 | |
) LW?%S;{:&: h;Dos 2 008 . Applicant(s)

. '. /c',.l,?')‘«ics:al. .SZ"‘. .‘3’??’4’?\. 4 OB, Respondent(s)

JXM f C @51,3;'4)‘&8 1 K%’& A VOcates for Appllcant( )

‘fa ék1rr>r14' elel (¢
W ’ {1 6\ g /‘2 C {JtAdvocates ‘for Respondent( s)
®- _Z .Q«'f figegies T - - & Datel T T 7T T T T ToutksT Orders. T
! ‘ t
; 1 1 .
$2.12.96 Mr.K. Bhattachar jee for the
L
. : applicants.
Aﬂi;,:gghi:yqd ';;: : : Mc. G.Sarma, Addl. C.G.S.C. for the
i alit 16
+ of Re. 5C/- : : : respondents
o depmued vndc o Conffnap i o DV TR
JPOBE” Mo 2 4. 75/% AT AL L Adjourned for cons1derat10n of

Dated ...‘8:: 2L

: SRS
She e el 0

adm;sulon on 16.12.199%96.
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Tt Y18a2096 0 Mr' K Bhattichar fee 'tor the;i‘i
T S S SR _t“~ _m;_:,l_tf /applicant. None Rux. R RESROURSAR -

; 'L?xx.MrdG.Sarma.Addl.C.G.S.c for the
' v TESPOREEReERron to join together
; ﬁ in this single application has been
o ¢! allowed vide order of today in
$ ﬁ Misc.Petition N0.217/96.
. v 1 Heard Mr Bhattachar jee for
B ﬁ f?*‘ﬁladmission;‘The applicants are
o "x.qivilian Defence employees of
» ) " 3 Military Engineer Service employed
. . 1 . . o .
: ) N ~ contd...
|33 . -
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18 .12.96 as bub-Werseer(Grade III)under the
HIPCRY N (01 S5 TPIRAS 2 BPE R A :: -respondents' in 'the pay ‘scale of B.975=

! 1546/-. In this application they pray

t 1
T LIl ATt e T VEL w e s ute ,to promote them to the next higher gra
' namély. Superintendent B/R Grade II,
'
Vinoonlgtwa 10T esdniovia L. . Wit?i retrospegtive effect/qr to place

e e e e e e e e e we e e therh in higher pay scale of. Grade-II
"I::D'LJ ’ea‘:tuou ) _‘: o . A

- S wit!;: effect” frém“"the da‘té Of "their ent

:!’ lemént i.e. on completion of 15 years

y, . ©of qervs.ce keeping in view of the
' decision of Central Administrative Tri
' bun:él. Bangalore Bench in 0.A.No.1337/'
e and’vother connected 0.As vide Judgment
LiLs AT VI et e L qundL,lA%r&e_r dated 31.3.95 and 15.6.95. onJ
.o D s e, perusal of the application and after

. . :'; hea.i‘ing Mr Bhattachar jee it appearxs thag
he the:‘:applicﬁnts have gubmitted repm‘sen-

n tat,j.ons as annexed to this O.A. to the

(c)Fmciii A . e e e to com’pet.ent authorities to consider for
_ Ce time bound’ pay scale as provided in the
. . .« . ... rulés in the organisatjon. These repre«

1 \ sen't.ations are pending disposal before

' the competent authorities. In the cir-
‘. \ cumstances 'I'consider that the applica«
: tion is not to be admitted for scrutiny
i a'nd: d'eg‘is'ig‘n by the 'r'r.{_bi'm'al» at this
i
t

stage. but if:is to be disposed of with
a direction to the respondents. Theres .
fore the application is disposed <cf, [
‘o witix a direction to the respondents to
\‘Q ' dispose of the representations of the
L ee R e Nese ‘ | appilicants within 3 months from the dats
Aalieh  [F-A2AE - "' of 'receipt copy of this order.
f/»}cﬁ e s v.,:‘» . y4'The applicants will be at liberty &
%" . o ‘ " to'approach this Tribunal again without]
‘ préﬁudice to the contentions rgised in

M . . . :" this present application, if they are
Ly ) o W o r, | stj';:ll aggrieved with the order of the
~ Yy o A f,,v\,z"_.,, i ' competent authority on disposal of
i Bty WA DAn. ! their representations.
- J 5),{ )é" ,3 L6y The Application is dimm disposed
75 e 7 £ /7. cf. No order as to costs.

‘% ‘ . ,- Member 1/{ C[ L

. pg/'%tln——
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Appli cation under section 19 of the admini strative

Title of Case s

Si.No,

1.
2
3.

4,

S.
6.

@PM(«W

\,\ l\j\\

4\"/

- Tribunal act ,1985,

mrgesh Ch. Das & Otheryb -

'o‘oto‘o - @Qli Cg!t&- |

Union of India & Ors,

ese. Responaents,

IN D E X
nescriptim of documents - Ehnexure, Page,
relied upon, | ' :
2ppli catioﬁ - i-8,
Verification, - 9%
Copy of Provision,

I 18

MJy of Order dt. 24.4.96, II

Copies of appeals

For use in ‘I‘r:.hma.;. Office

Date of £fiiling

signature of
Registrar,

iv, v

y /_..,_\__{V_ﬂ__—)

sigiature of 2ppiicaat
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IN THE CINTRAL ADVINISTRATIVE TRIBUNAL: GAUHATI BENCH,

Oe 2o R€4 J96.~

shri Durgesh‘Ch. Das, s/0e Late Harendra Ch, Das.

Nandeswar Doimari, s/o. shri Someswar Daimari.
M RH, Barwsh, s/0k Late Samsul Huda Baraah,
Mohan Ch., Bom, s/o. Late Ums Ch, Bom,
Girindra Ch. Nath, s/o. Shri Cchand&ra Kata Nath,

Nira'ljan Chowdhm.y, S/o. : ri Nalini Kr,
'+ Chowdéhury,

| Go‘vinda.d'x. Boro., s/0. Late Khwada Ram Bomo.

sx.K. Sengupta, s/o. Late zjit Kr, Sengupta.
Rsagit Sark ar Das, g/0. Late Saiiaja Sankar Das.
A. Se'lgupta.. s/o. late DM Sengupta.

H.K, Bora, s/0. Late Maibhog Bora.

D N.Jha, s/o. iate MN, Jha,

Ssatosh Kr, Ghose, s/o. shri Ramesh Ch, Ghose,
Padma Karta Bom, s/0. Late Petal Boro.

A | veeses BAppellants,

=Versas- : : o ¢

Union of India,

,represe'itéd_ by the Secretaly to
- Govt, of India, Ministry of Defgaqe, _-

(ﬁagiaee;:.in'.chief's Braach , X

Army Head Quarters) New Deihi,
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- CoRLaReR Ropep

The Chief Engiﬁeer.

Eastem Command,H. Q, Calcatta,
The Chief Engineer ( shiilong Zone ,
spread Eagie Falls, '
shiilonge-

Commanders Works Ehginéer,
Tezpur, |

Commagnder Woik _Engi'n eer,

Jorhat, )

Garrison mgineer, Tezpur,
Garisson Engineer (air Force,
Tezpur, ' "
Garission Engineer (Mhbsamari),

MisSamal‘i.

i, Particwiars of orders against which the

" appiication is made s~
() Non-impiementation of stan@ing orders
#nd Rales for Reguirement and Pmmotion
to Grade-IIl Staff isswed by the Eagineer
in Chief, Army Head Qlarters. 3973,

(B Non-cnsiderstion of appeal by the
Engineer-in-Chief, prepared by the
appilcants, '

o (Qeueons

 Besgabne




(0 Discrimination between Suhov;;éééf ad

" sepdt, B/R Grade II relating to promotion
Vis-a-vis Hnacial benefit of the next
‘higher grade,

2  Jurisdiction of the Tribungl -
The appiicaent Geciare that subject matter of the
Staérding Order. Raies and pmmotion against
which they waht redressal is within the
Jurisc’.iction of the Tribmulo

3) Limitgtion, -~
' appiicants further deciare that the

appiicstion is within the limitation perded
prescribed in section 8 21 of the adninistrative
Tribunal Act, 2983,

4  Facts of the cage. |

e That the applicants are the Civilian Defence
engpzaoyeeé of Milltary Engineer Service D@aitment
employed as Sib-Overseer (Grade -III)under the
respondents under the present payy scale of 975-1540/-.

2, That the appiicaats had joined the service

on P.%e69, ‘22.2.71-. 105072 1844072, 9e&e 7072 23, 2,73,
25.30072 Be%.069, 143269, 3.7.72, 203,73, 1.30. 73,
349.72, Yo} 2 71 under the Respondent snd has completed
28 years. 26 years, 2 years.' 25 years, 25 years,

25 years, 28 yegrs, 27 yesrs, 25 years, 24 Yeai‘s.

26 yeats, 25 years, 26 years respect:.vely in same orade,

WMA\
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3 That the gpplicants states that khekexkhExe they
were gppointed on the substative post aénd are guided by
standing orders of Rules for Recruitment and Promotion

to Clause I1I @ IV Part,

4, That the gppiicanrts state that in the said ,
Standing Orders, there is provision for promotion of the
Overseer, which ky states inter aiia that en completion
of 3.5 years in the post of Suab-Overseer the incumbent
wiil be prompted to the next higher Grade i.e

supdt B/R, Grade -II.

(A oopy of sald provision is enciosed hereto and

marked as Amexare - I),

5¢ That the applicants state that on their
-aone
compietion of 15 years of service mymz of them has en

given promotion though the post of Grade-II is iYing

.~ vacant., The epplicants had given may representation

af for the omnsideration of thelr promotion to Grade-II
ut the Respondent ¢id not pay any heed to the said

representation,

6. That the gppiicants staste that in the meaatime on
24, 4,96, the Ministiyy of Defence had issued Order ‘

No...'...

~



N

e

e

o,

Camtrnr Apwandr Iy wivr e Tﬂ?rcm’t‘\

|
aDEcies |

- 5 - ) . amanhad LConed !

“gsavn

No, 90237/4603/ELC (Lehal -0) in respect of Grade II
& I, emp&oyeés a&d Z;ive them higher gréde scale pay
in the iight of/Office Memrandum dated 22,3.91 of
C.PoW.D., wherein it is stated inter slia that

W s X - .
promotional one but willi be non-functional, a1 d the

benefit of FoRe 2'20,'now FRe 22(1) (&) (1) will not be
admi ssibie to themn, as there wiil no change in their
quties ;1 responsitiiities, kut no such order £x in
respect of the appiicarits has keen communicated
granging the beneflt of higher pay scaie in respect of
thé appiicanrts which is @i scriminatory in natare,

(Copies of order dated 24,4.,96 and office

. memorandam dated 22, 3,91 are enclosed herewith ad

marked as anexares - 1I s d III),

6e That the gppiicants state that on finding such
ciraular the gpplicarts have preferred an gppeal dated
2.8.96, 31.8.96, 27.8.96, 2.8.96 bejre the
respondent to consider their case in the iine of order
dated 24,4.96 whereirxxktxx&tﬂ in sald representation
the gppii cafion has request for the higher grade

scaie , bat till to-day there is. no mmmnication in
regard to the benefit of higher scale of pay ism respect
of their sppiicarts. 7 |

‘( ples of gppeais are enclosed hereto aad

. merked as mnexare -« IV).

l ‘ ' 8..0...
A W&M
R o fR
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artn oo

e That the gppiicants begs to submit that
non-implémentation of Standing Order of 1971 and not

omnsidering the promotion of application in line of

‘Oorder dated 24,4.96, the Respondent has grossly

violated the prmovision of art, 14, 16, 21 of the
Constitution of India,

1. For that thé azapﬁ.igmts are entitled to higher
grade p& scale inasmuch as the sald memorsadums
have keen gppiicabie to all Grade II aﬂdi empl ey ees

of the respondents.

2,  For that Ministiy of DRfence Gvt, of India,
whiie impiementing the judgement tendered by Hon'blie
Bargslore Bench in O.2 1337/94 #1d others has given
the kenefit of higher pay scale to Grade II and I, bat
in case of gpplicant Ministry of Defence didnot tske
into consideration of the cases of the gpplicants who
‘a:e serving the department for last moke than 24 years i
gnd are qualified 4 eligibie fr promotion to next
higher gradé # d non-consideration of their case amunts
to stagnation in the same grade a#nd is discriminatory
in natake violating Art. 34, 16 sd 2 of the |
Constitution of India, & d they are aiso entitled to
the benefit given to Grade II & I.

3ecece
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3,  Por that Rules for pmmtioq a1d Recruitment of

| 1971 for Grade III & IV provides that on completion of

15 years of service in Grade- 111 they are entitled for
promtion to the next higher grade, which is mz datory
aad statutory iﬁ nature, The Minister of Defence Govt,
of Indis while mnsidering the eligibiiity criteria for
promotion f£mm Grade- II to Grade-I .have given the
benefit of higher pay scale of the Grade II employees
bat in case of gppiicant, the promtion has been dénied
violating art, 14. 16, 24 of the Oozastit»aﬂoa oé India.

6) Detsils of Remedies exhausted,
The gpplicaits declares that they have abaiied
of #ik the remedies availsble to them under the reievant

Servic® Ruie ete,

7. Matters not previousiy fiied or pending
with other murt, -
The éépiicaa'e further decliare that they have not
previously filed sy appiication, writ petition or
suit regarding'the matter to fespect of which this

~ appiication has been made befpre sy court or sy other

authority and or &y other Bench of the Tribunal nor ay
such gpplication, writ petition or suit is pending
before any of them,

8.00..‘..‘
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8. Relief g ught 3
me'reappndeﬁs mgy be directed to promote the
applicants to next higher Grade i,e Supdt B/R, Grade II
with retrospective effect aad/or to place them in higher
pay sceles of Grade «II with efféct from the date of
their entitlement i, e 'with the omletion of 15 years
of service, keeping in view of decision &£ passed by
Hon'ble CAT Bambalore Bench in O, 2. 3337 sd other

ahalogus case,

9) Interim order i £ any ptayed for,
ﬁo Interim Oorcer,
10) Particalar of postal order,
of PeOs No. = GO96IY¥
A;ed in respéct of application
fee sna date 9. 17, Y ( :i.s.-:ued by Gauhati Hié;
Coust Office Fee Bs, _90 ' °
payabie at Gauhati is

aanexed heretn

14) List of Bnclosure -3 znnexure | & Lv .

veri ficatioNeecoeo



VERIFICATION,

. I, sri Darge-sh Ch, Das, son of Lt, Haran‘dra'dg. bas.
emloyed under Garison Engineer, Tegpur and is
authoti_.séd to swear this Verificatiene on behalf of
bther qppific,aﬂ'ts, s1é d hereby verify that the
oon't;éat,s as para | Fie of the gppliication are .
tme to my knowledge and fiara | 5 are be'lieved.
to be tme on legal advice a#ad that I have not

sappressed &y material fact,

r -

pate 9. i | signature,

Piace -
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' ) ] . S e |, whe uevs o MUN Protadowre ¥
| vxnmination, r S
; ! ) b Diploma holder Bupdt B/R Qdo’ I, e
! | . (I
. ' oy 7 Supdt B/R Gde T whose qu&liﬁ'cncimm P — !
: ' . have bean mlaxed. C T ER M
Bupsdt B thde T ife Sub Div - 100 - 8 Kugr gradunle or oquivabnl  Bupdt |og 1"'
: ’ IR /M Qdo 1, who have praseid MISS - Pro, § a wts
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, vl Whoao  educationslftoshnical  qualiti-
cation have been roluxed by the Gove.,
and who have Doen  doglared Q ULPY
. : . “as Supdts B/R Gdo 1 and have passod
b = P ‘ .- MES Proceduro Supdts (B/R & 1/M) >
v : i : " (o I Lxamination or had pessed a f = ,

) o . ‘ " SME/CME Courso  accupted by tho

B in G upto 1951 ‘ :

fa1 v,md

' Co ' i . 10 Whohold the uppointment off SA Gde 11 ,

. ! ’ : . ‘ bofors mergor in Engr Cadve with dip- £ -

' ! : loma in Civil Engg or whose qualifi-

cations have been rolaxud by the Govt.

. and who huve! passod thu Livst exanis

. ' nation (Sub Division 11) of the [ustitytiun

of Survuyors [udia befors June 196+ or

o ! : f : bave pussed MES  Prossdure  Supdts o

' ' ) (B/1L & /M) Qdo [ Kxamination witor o
Juno 1964, : ‘ :

Bupdt BJRRGde 1L, o - : 20 Matrioulato or oquivalont  Dip- 3 Sub-overscars who  hobd diploms —in o o
' Civit Kngg from a rocognised  institute, .

, ) . ; loma in Civil Xngyg from s vocog- )
' . nived Institute, o 8  ~Sub-vvorscurs who' aro Mutriculate or
' cyunivalont.

n s
Bupdt /M Gde o, 00 B0 Degreo in Mleo/Moch  lugg or Supdt BM Gde 11 '
’ ' oquivalent Releaned  BCOs/3SCOs 3 With, dogres in Eloc/Moch Eugg or equi-
or Corps of 1ngrs with 3 yoars Co- - valont, ) '
. ‘miisatoned servioo who  powsoss D With Diplows in  Bloo/Moch Engy who
' Diptows in Kloo/Mool fingy from ' have puwsod MES  Procoduro’  Supdts
. . rocognised Lustitute, ‘ (B/R & KD Gdo I Exuminution afier
. : 1951 or a SME JOME Courss acooptegd
‘ . by tho I8 in O uplo 1DSL.

S o ‘ » : :
\.}‘ ‘ o . 10 W Lty «,]u;xliﬁuu!,imm have been volexed
.o ! “hy tho Govt, docluod Q PL/PY St
v ' ' CUYM Gdo 1wl have psaod MRS
o o . procedure Supdts (BfR & EfM) Gde L
. : ) Exminntion or a SMEJOME Gourse as
o - for diploma holdors.

' PET JUT}ingdly 10] saMy]
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T e 3012337 Army Headquarters v
',"_j Eogfncer-in-(hief s Branch . . 2 J P
, ¢ . Kashmlr Hovse 10E) 1Y) Al\ Niwbiwd e
oo o bew Delhi - 110 01) .
S 4
No 90237/&603/E1C(l(‘gn| ) ' Apr 96 ‘

S
Chicf Englneer
HQ Southern Commaixd, -
N Fastern Commaixl-
1) Westeorn Commarxd
1K) Central Commaix!
1K) Northern Commaix!

e

IMPLIHENTATION OF CAT BAICALORE JUDGEMENT -
SUIDT CRADE T8 1T BER/EAH/SGA

1. CAT Bangalore has directed that the petitioners and all simflarly placed

individuals be granted reliel. 1The operatjve part ol the jupement. reads as
follows :- ' :

" Mo Lurther direct the resporddents (o prant bipgher pay scales as that
paid to Junior Englncers in CPWMD in the scale of %.1040-2900 to the
applicants in Grade 11 Supdts who as and when complete five years of
service in the grade with effect from 1-1-1986 arxl who as and whien
complete 15 years of service In that nrade the scale of A.2000-3500 with
effect: Lrom 1-1-1991 on the sa~e lincs as contained in the communication
] of Ministry of Urban Development dated 21-3-1991 addressed to DG Works.
! .

2. Our interpretation of the Juwdgerent is piven fn examples as wixler:-

() Pay Scale k. 1640-2900

(i) Case [ Shri X recruited on 1-1-81 or carlier. He will draw
this pay scale wefl 1-1-86.

(11) Casce LI Shei ¥ recrutted on 1-2-81 or Jater. He wil) draw

this pay scale on 1-2-86 or later; when he completes [ve years of
service.

(11i) Case LIL Shri Z recruited as Mazdoor on 1-1-65 and became
Gde I in T-T-83. He will draw the pay scale wef 1-1-88. Had he

become Gde 11 on 1-1-81 or earlier. he wald have drawn the salary
as fn case [ above.

- (b) Pay Scales f.2000-3500

(i) Case 1 Shri A recruited in 1-1-76 or carlier, He will draw
pay scalc 1640-2900 wel 1-1-86 aix this pay scale wef 1-1-91.

R (11) Case [1 Shri B recruited on 1-2-76 or later bl hefore
I-1-BP7 e wil) fiest draw pay scale 1640-2900 wef 1-1-86 axd

then this pay scale on 1-2-91 or later when he compleles 15 years
of service.
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00 wef 1-2-86 (or later when h

¢ completes 5
years) and thig Pay scale wel 1-2-94 (or later when he completes
/\'7 ' 15 years). :
3. The court: K

as allowed sIx mont hs (or irplement ation of the Judgement:,
4. Commands are recuest

ed to work oul, the arrears to include DA ax] other
altowances g5 applicable 1p thefr

orespect of a1 Supdis_ Grade | axd 11 of
respective Commanls . Since ) ¢

he implenent ag jon is to g
©manner, a specj gl t'qgﬁvsololy {or hardling (hie Case will be formed.
—

e e —— .

5. The followlng dead! i neg

are (ixed (g haidie
time-frame allowed by the court :-

the case within the

*

(a) Forward 3 nominal roll 4¢ uider, of a1} affected personnel of the

Commar to Pers Dte (EIC) ol this I by 17 May 96 through a specd al
courjer ;- ’ 5 :

(1)  an applicants fn (he OA (List ig erclosed).

-——

(1) An Serving persomel as of 1-6-96

U1 AN personnel retired between 1-1-86 wd 1-1-91,

$Jv; Al lwrsonno} retired after 1-2-91,
v Al

persomel  frvolved i ‘disc!p“nary

cases/under
suspension.

This list witi help fn speedy calculat jon of the benefits.

(b) Forward auxllt report on 411 affected fndividuals for taldng up the

case for allocalfon of charged expediture (4 neel the 1abiliy by
spectal courfer to E-5(Budget) of this IQ as follows:-

—

(£) ANl applicants In the OA by 15 Jun 9.
(ii) All other Iodividuals by 15 Sep 96.

-~

6. E~In-C has  des! red that the  case o Personally  moni(ored Ly (he

Chiel Englneer.

7. Please acknowl edge. ]

(‘ o e
—-+ {Lal Ramraldhiang )

: Brig
. Offg AGE (Pers)
.. " Copy Lo :-
P CGDA Please fssuc depart mont a1 fnst ruct fons
. RK Puranm '

New Delhi

Regional CDAs! “For Infornation please.
Al Zonal Cls

“For advixe act Jon by them,
All Chlis

X UG T U e boud -

’ - 3 N
Ca recrulted on 1-2-81 or 1ater. He will dray, \’5‘ -
Pay scale of 1640-29 '

wew ate




y f\ (SN

O$ (Horticulture). Thils peorac.

N0612014,/2/RV~RU2

. government of Tndla ,
ministry cf yrban pevelopmen
( works Dpivislon ) '

wew Delhl, dated 22,3,1991

¢
~

me
3

mhe pirector general (wWorks §,
CPWD, wirman’ Bhawan, : » :
wew Delbio o ( with EC rrere coples )

aubicet 1= pay-scale of Junlor wmnglineers of CPWD
s derie sy
, .

gir, R

, T on Airected to eayv- that the questicn of grant of
uniform pay-scale of R, 1540-2900 to.all the Junier wngineersg
and gectional gfficers (Horticvliure) of CPWD and grant cf
personal prcaotion $o them had heen under- consideration of the
government £¢r quite sometime, After careful considerations
1t has now been decided by government as underis

(3) there wlll be twe scales of pay for Junlor

: | mngincers/sectional officers(Heorsiculture) iIn
the CFUD, viz, Rse1400-2300 and Rs. 1640-2900 and
the incumbonis tuereol will be deslignated as ~
Junior wheineer/aectional officer(Horticulture)
in the grade of Rs; 1900=~2300, and, Junlor o
wngifeer/anciional pfficeryioriicyiture} in the
grade of P35, 1840-2200, e ~nivy grade will be
B 1400-2300, The Junior wreiucers/eectionsl™
ofTicers(Horticulture), on counlietion of & vears™
corvice in the entry pgrade, wiil be placad in the
scale of Bs,1620-2000, subject to the rejection of
unfits this higher pgrade wlll not_be treated
as.a_promotional ane but will ke fon-funcifionAl
and tho -bhenafit of FR 22(¢7) (a) (1) wIll not he
admiszibie, thile fixine the pavin the higher
grade, ag Shere will Be no change in dutlts and
responelbhilliting, - ‘

, . '

(319 rentor mngineers/sectional officers(Herticulture],
yvho could not be promeoted to the post of jposisbtant
mgineers nasistant pirectors(forticulture) in the.
scale of Rse2000-330C, dur to non availability of
vacancies in the grade of jssistant mngincers
issictant plrectors(iorticulture), will Le gllowed
the scale of jssiztant marinecer/Assiafbant miroctor
(Herticulture) L.ce Bs.2000-3500, on a pergonal
bagis, affitcr completionof 15 yearg of total "7
SOTVICE As Juhlor mpinedf/incticnal offficer

prometion will be

e LTS N T TN T -

a

W | sl



.

given on fltness basis. s and when regular ,
. vacancies in the cadre of* 2ssistant Tginecer/ L
(9 | Assigtant, _Dir.e.btqr(Hor.tidulture)"ari‘s'e, the - -
' Jonier“mngineers/gectiong? nfllcers enjoving -
personal. prormition will ‘b %jysted against’
these vacancies, subject t. ohservance of normal
procecures . . .- . LT o
(1133  Ttn the matter of pay fixation, the Junior
: “mhgineors/qectional officersfHorticulture)
allowed the porsonal scale of Rsx2000-2500
will get the henefit of F.R.22(1) ¢a) (1Yo

iV on being-granted parssnai promotion the Junior
' Enginafr/boctional offfcor(ﬁorticulture} will -
continve fo perfornm tae sare duties/Tuncticng
of Junior ¥rginecev/nocticnal officer(ﬁorticulture)n

2o This order supersedes all other orders issued

In regard to revieed pay scales of junior wngineers/sectional
officers@ﬁorticulturn) in the CPWD, based on tho recommendations
of the rourth Contral pay commission, ‘ '

3¢ The.Qrders‘rngarding?plaCQmentZim the scals of
- R 1640~2900 after' 5 years of service wfll be offective
from 1.1.86 while thaee relating to pornenal prometion
+ Alter 15 years of service will be el tive from 1,1,91,

4

o P Ll
lvislon(wesy vide their M0 o620/ W8, Ty ¢

This i5suess with tha concwu» area of Finance
= 4 dat(f}d 21030 19910

- . - f/r’ *~%urs fai thfq_llly,
. 5’ i . P !r‘.\_ .
. ) . \ ) J..A,, ‘,”__-\__._._ o ‘/- ‘
R
o0 =7 /{8 Ranganathan .

Depgﬁyﬂge@s?tary'to ﬁhelﬁOVnrﬁﬁﬁnt of Tndiag
Ccopy toge

2 °...' A 1 N _‘ t -4"'17}.”1
1o Ministry of Financae, Depaztmnn} of mxpopdiuu;o NIL
" reference to DOOUNO65(33)/90wELII/135/39/90"49mdab@d

309690a ’

2., the pepartment of persgcernel and mraining wigh reference
t0 their D.0.N0.1/4/89=pay PhoTT dateﬂ 4:9690,

3. mie Cablnet sccretariat with reference. to their

> UL & (SN 3 ~ fish Y ] - i
comurnication NeoS0/CH/ PG, dated 531,900
: . 2} 4 an T & '.? Ao vq “

4, copy for information to Finance Divauﬁon(u&ﬂg,'yiﬁﬁfuﬁy

of ﬁrban.novelopment, with referenca 4o v G20/ I8 R/DI /D1,

21030 19910 . )
Copy to P.%. to uDM/secretary/B(E)/ J(TL) -

Fi e

.\..:\..,,:/ ( soRaﬁf{ﬂnﬂthan )

I

Bepubty Secratary 5 the B0vi. of Tndia |




gy automatically, reckoned from 1.1.91 or later, a3z taz cas:
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Thne Engineer-in-Chief
Arny Headquarters

rashnir House,

DAD PO. Néw Delai- 110011
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lt' I have the homour to submit that the prescrioed p:y scale
nder R 86 in respect of supdtz 3/R, Supdts ZI/.i and Shs II iu

‘2+.1400-2300 wef 1,1.86. Their next pro.otion-l grade is sugcie/

;s cde I in tne pay scale of Rs, 16.0-2900/~ under RPR 86, in tueir,
line of orowocion as per having turte y:~rs sarvice lIor Inyr
graduate, five years service for diplona nolders and cen yenrs with

.relaxed educational/technical gqualification, sunject to pas.ing

of i3 procadure (pro.aotionzl) eran and seniority~-cun-worit on
availanility of vacacv. 3imilarly, 4. 3de IIs are elizible for

sromotion to A Gde Is, aaving Diploina in Civ Engg and after passing
Tntermidiate dxan of 31dgs & Jty ~urveying (Sub-Div-II of Institution

. of. surveyors (India) with 3 yearJ service, or after pas:..ing

Interwediats ¥Exan of 31dg: & Aty srveying with aindawa 5 years sexv..c
in the grade with relaxed education and technical qualification.

2. 3updt 3/ cde~Is, &/i Gde-Is and 3A Gde-Is naving .aialaun

saven years of service in the respective grade arc eligiole for
further proaotion to their next higher gyrade to AZ B/R,AL ii/.i and
AW (ow J3W)respectively, in the srescrined pay scale of R3.2000-
R=3500/- under RPR-86, suosject to ~vailability of vacancy and on
;gniority—cum-merit.

3. Now,Govy of India, Min oi DoE, in turn Z-in-C's oranca,
Jew Delai, vide leteer No.90237/:303/i1C's (Legal D) deted 1-4-96
in accordanca witn th= verdict of .on'ble CaT 3angalore against Oa
40,1337 and 1364 to 1375/94, O. ..0.1338 and 1375 to 1382/9: and

Os 10.5332/S5 and 1079 to 1086/75 .13 1389 to 1393/95, has given
tiae bound orombtional pay scales to asove said categories of
caployes of tnik Organisation wei 1.1419866 as under -

(a) Gde IT 3updts/shs who as and when complete five yzars
service in the grade with 2ffect from 1.1.86, and wio as

L and when complate 15 years of service ia that grade, the
scale of Rs,2000-~3500/- wef 1.1.91

ﬁ(b) Accordingly, -updt 3/R, B/H and 3A Gde IIs (pay scale
i of RS.1#00-2330/)<J ©Yn-coupletion of five years of service
‘f in the grade will be placed in the pay scale of 1640-2900

autoatically without pa-sing prescrioed prowotiocalliaan
and without higher responsinilities.

(c) Further,3/R Gde IIs,&/il Gde IIs and in IIS on caapl-tion
of 15 years servise in the grade of if susequantly proaotid
to Gde Is will = placed in the pay scale of 2000--3500/~ -.
nay e, depending upon dJdate of recruitment/proaotion to

the grade of supdts/sa wde II.

Conyd..,.....?aga—Z'
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4, Sir, I was recruited in this oryinacion as Sub—Ove;seer on
' _.29:1-¢9 in the then Pay Scale of %, 110-180/- and revised
| sibsequently to 95@#1340/— under RPR 86 wef 01.1.86. Unlike Supdts &
. 3As are v pe RAROT 'Sub~Overscer in this organisation, I am eligible to
e promoteg to Supdt B/R Gde II in the Pay Scale of %, 1400-2300/~

( thder RPR 86) on completion of 16 7-Irc Cervice as per Recruitment
Pule on seniority Cum-Merit basis. Thereafter, on com)letion of five
years as Supdt B/R Gde II, I am eligible for promotion of Sepdt B/R
Gde-I,

5 However, it is regretted to submit that Promotion from Sub-
Overseer to Supdt 3/R Gle II to Gde~I is not being given by the
department, as per above laid down time sch@dule, based on recruitmenc
rules, on the pl ea of non-availability of vacancy etec. This has .

thus resulted into rewarkable stagnation in grade of Sub-Oversecer
LOr approx over ) years/Overs_“Mgiwﬁ_ . Years in the grade of
sub~overseer, In almoSt all the emw '3\ces of Tnis organisotion, _
Accordingly, even though I have be.n holding the post of 3ub-Overseer
wef d;§§} and having been serv-d for 28 _ yaers approx

in that' grade., I have not been promotcd to Supdt Bde II and Gde I in
the line of promotion just before Supcrannuation. Thus state has
therefore, demoralised me and as such ecfecting my efficiency to a

great extent and I am also suffering financial too for no fault of
mine, : .

6 In view of the above and takins into account pof orders of your
HQs issued vide No. 90237/4603/EIC (legel D) dated 04 Apr 96,1 also
ey to request your honour to kindlv ¢ive me the following relief of
time bound higher payscale of next promotional grade in the same
line as has been granted to Supdt 3/:«:,F/Ms and SAs in this organis-
ation to avoid. discremenation :e

(2) An individual recruited to e grade of Sub~Overseer
%.950-1530/~ on 01.1,81 or :arlier, be placed in the pay

Scale of Supdt B3/R Gde IT 1400-2300/~ wef 01,1,86 under
RPR 1985,

(b) An individual recruited to the grade of Sub~Overseer on
on later 01,2,81, he may kiadly.ke placed in the pay scale
of Supdt B/R Gde II %.1400-2300/- on ocompletion of five
Years service in the .grade of ‘Sub-Overseer 950~1530/~,

(¢) 'An individual recruited/promoted to Sub-Overseer on 1.1,76
or on earlier he may kindly be zlaced in pay scale of -
. . 1400~2300/- wef 1.1,86 a1 23ain placed in the scale of”
o * 1640~-2900/~ (the amalgated two jay scale of Gde-T NI
(a) 1400-2300 (b) 1640-2900 waf 1.1.1991 or later on
completion of = :min tptol te.r vears seBvice as a
Sub~Overseer/Supdt B/R Ga¢ II

(Contd 2/3)

1




-l sa

\

-

4
»
a2

) lage=3

(d) An individual recruited as 3ub/Overscer on or later
1.2.76, put before 1.1.81, ne may kindly be first placed
in pay scale of R$,1400-2300/- wef 1.1.86 and thorzafter
be placed in the pay scale of $640-2900/- on 1.2.91 or
later, when he completed total ten years service as
subeoverseer/sde~ITs,

.

(e) On completiona of total 15 years of service,as sub~over
seer, Gde-I13, Gde-Is he wmav <indly oe placed in the pay

scale of 1640/- to 2900/-.

7. I rdgquesc your gracious honpour to kindly condider

my prevar for t.ae bpund PaYy scale as prvided to s pdt -
3/R-Gde-_IIs jupdt £/ Gde-IIs, .and 3i Gde ~IIs and Gde-Is,

in this Cgy-apfisatiom. I alio suomitted that ,If my praycr

is not considered witnin a ressonable time and I an ble.suse!
*iifs crimanately then I shall be forced to seek the Bopic oL
comt of law for redressel of my ganuine grivences please.

Thanking you,

Yours faith fully

THDAS

( in block letters)

Nano

‘ HES No. Z230F .
Present Dgsignation SUBCVERSERR,
Office £~ GE Tom -

Date = @afe" % 12 .
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(Phroug.: Proper Channszl)

PRAYAR FO2 TIL.1d 30UNMY PRO.'IC’PIO?JAI{ Py 5CAL: AT PAR

WL SUPDTS SE1,BErTAND A CADRu TH TIE3 o
Respected Jir,
1, - I have the homour to subwit that the prescerinsed pry scala

under RPX 86 in respect of supdte B3/R, 3updts i/.i and sas IT is
Ri2,1400-2300 wef 1,1.86. Tneir ne«t pro.otion:.1 grade is supgat/

3AS Gle I in the pay scale of Rs.16%0-2900/~ under RPR 86, i1, their
line of prowotion: as Per having tarze v..ra service <or Fnyr
graduate, five vears service for diplowma holders and ten yenars witn

" orelaxed educational/technical qua.idication, subject to passlag

oL i3 Procadure (proaotional) exan and seniority~cun~aerit on
availanility of vacacy. Siwmilarly, L. 3de ITs ars eligible for

Intermidiate &xam of 3ldgs & Ity Jurveying (Sub~Div-II of Instituti
0 Jurveyors (India) witn 3 years gscervice, or after passing ’

in the grade with relaxed education and technical qualification,

2. Supdt 3/R Gde~Is, i/t Gde-Is and SA Gle-TIs having aiaiawg
s2ven years of service in :the &spactive jrade are eliginle for
further promotion to their neBt higher grade to AR 3/2,Ar /.0 and
AW (Wow J3d)respectively, in the pPrescrined pay scalce of Rrs, 2000-
33500/~ under RPR-88, suoject to avallavility of vacancy and on
siniority-cun~merit,

3. Now,Govyg of India, Min of J2E, in turn Z-in-C's Sranch,
New Delni, vide letter N0.90237/:1553/:1C's (Legal D) doted 1-4-96
in accordance witn tnhe verdict of .nn'sle CAT 3angalore against Oa
No.1337 and 1364 to 1375/94, 0. .10.1338 and 1375 o 1382/9: and

04 No.534/95 and 1079 +o 1086/75 =2nd 1389 to 1393/95, has given
tine. oound oromotional Pay scales to avove said caceyories of
enploy es of tnis Organisation wef '1.1,1986 as under :- '

{a) Gde II 3updts/sas who .as and when complete five yzars
service in the grade with eifect from 1.1.86, and who as

and when complete 15 years of service in that grade, the

scile of Rs.2000-3500/- wef 1.1.91

(D) Accordingly, supd: 3/R, E/H and 3A Gde IIs (pay scale
Of RS,1400-2330/~ Bnicompletion of five years of service
in the 'grade will be placed in tiw Lay scale of 1640-2900
dutomatically without Aas3ing prescrinsed promotionallsann
‘and. without higher responsinilities,

-2romotion to sA Gde Is, Naving Diploma in Civ Engg and after passing

on

- Interwediate mxam of 81dg: & 2ty .urve ingy with ainiwnwa 5 years servic

(¢) Further,B/R Gde IIs,2/il Gde IIs and 54 IISs on camplstion

O0f 15 years servise in the grade of if subdsequently promotec

to Gde Is will e placed .in tlie pay scale of 2000-35D0/~ -..
autonatically, reckoned “rou 1.1.91 or later, as tae case
Qay e, depending upon dace of recruitiment/praoaotion to
tae grade of Supdts/sa Gde II.

’
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Sir, I was recruited in this orgination as Sub-Overseer on -~ o

4.

Qi- 5- 72 in the then Pay Scale of %, 110-180/~ and rcviused
sibsequently to 950-1530/- under RPR £6 wef 01.1.,86, Unlike Suodts &
3AS are o #or SR of Sub-Overscer in tais organisation, I am eligible to
e promoted to Supdt B/R Gde II in the Pay Scale of %, 1400~-2300/~

( Ynder RPR 86) on completion of 15 ;=zrt Service as per Recruiltment
nule on seniority Cum~Merit basis. Thereafter, on completion of five

years as Supdt B/R Gde II, I am eligible for promotion of S¥pdt B/R
Gde"I .

5 However, it 1is regretted.to, submit that Promotion from Sub-
overscer to Supdt 3/R Gde II to Gde~I is not being given by the
department, as per above laid:down time sch2dule, based on recruitment
rules, on the pl ea of non-availability of vacancy etc, This has

thus resulted into remarkable. stagnation in grade of Sub-Overscer °
Cor approx over 9 years/overs __ /% __ __ years in the grade of
sub~overseer, In aimost all the emp.oyees of -this organisction,
Acco?dingly, even though I have been holding the post of Suo-Overseer
wef Q- 5-92  and having been servad for Y4 vyaers approx

in that grade. I have not been prcmoted to Supdt 8de II and Gde I in
the line of promotion just before superannuation. Thus state has
therefore, demoralised me and as such effecting my efficiency to a-

great extent and I am also suffering Financial too for no fault of
nmine. .

6 In view of the above and takiny into account of orders of your.
HQs issued vide No, 90237/4603/EIC (lcyal D) dated 04 Apr 96,1 also
veg to request your honour to kindlv ¢ive me the following relief of
time bound higher payscale of next przmotional grade in the same

line as has been granted to Supdt 3/:3,5/Ms and SAs in this organis-~’
ation to avoid discremenation :=

(a) An individual recruited to :ne grade of Sub-Overseer
%5.950~1530/~ on 01,148l or =z2arlier, be placed in the pay

scale of Suxdt B/R Gde II 1400~2300/~ wef 01.1.86 uhder
RPR 1986,

(b) An individual recruited to the grade of Sub-Overseer on
on later 01.2,81, he may kindly be placed in the pay scale
of Supdt B/R Gde II R%i1400-2300/- on completion of five
years service in the grade of Sub-Overseer 950-1530/-,

(¢) An individual recruited/prumoted to Sub~Overseer on 1.1,76
or on earlier he may kindly be placed in pay scale of

1400~2300/~ wef 1,1,86 and again placed in the scale of

1640~2900/~ (the amalgated two pay scale of Gde~-I . )

(a) 1400~2300 (b) 1640~2900 wef 1,1,1991 or later on

completion of r1:mrr tptal ten years seBvice as a

Sub-Overseer/Supdt B/R Gde I[I

(Contd P/3)
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] (2) An individual re scruited as sub/Overseer on or later

1.2.76, out before 1.1.81, he may kindly be first placed
in pay ucale of Rs.1400- 2300/- wef 1,1,86 and therzafter
be placed in the pay scale of }640- 2900/— on 1.2.91 or
later, wnen he completed total ten years service as
JubGOVerseer/GdefIIJ,

\

( ) On romplotiona of total 15 years of service,as sub-over

eer, Gde--II3, Gde-~Is he may <indly oe placed in the pay
sculc. of 1640/~ to 2900/-,

7. I request your gracious honour-to kindly condider .
wy preyar for t.me bpund Pay scale as prvided to s pdt
B/R-Gde-_1Ls jupdt /M Gde-IIs, and 3A Gde ~IIs and Gde-Is,

in this CEr-anisatiome I alio suonitted that ,If my prayes
is.not conSidered witnin a ressonanle time and I aun ble.ssed

+1ips crimanately then I shall be forced to seek the hspge of
capt of law’ for redressel of ny ganuine grivences plecase,

Thankiny you,

o Yours\fait;yfully

Naie C@\omm— Huoa 1ARUAND

( in vlock letters)

B b e 2 R

B3 No.. 264?80 b/‘

Present Deglgna*lon

Office mﬁ[’ﬂ
‘Date :- ,§Q§v127>x96
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Respected sir, b . I I ' 4
_ ' _ J
1. I have ‘the homour to submit that the prescrincd po y Jcale ; :

under RP2 86 in respect of Supdts 3/R, supdts /.1 and sas I ig

2., 14002300 wef ,1,1.86, Thelr next pro.sotion-l grade i dJuddt/!

a5 G3e I in the -pay scale of Rs, 16’0 2900/— unuer RPX 86, }n‘thelr
line of pro.otion as per nav1nj tarze y-~rs service for Inyr |
graduate, five yvears service for A1p101a no}ddrq and ten yp+rs WltO{
relax -d. LuUCuLlonﬂl/tQCﬂnlcal quallvlcatlon, svw,ect to Pﬂbblﬁj y
oF W3 oroo‘uurO(proa tionzl) extaa and seniority-cun-merit on ! Y '
availapility of vacacy, SBimilarly, s~ sde IIs are eligible for. S
' ordmotion to A Gde Is, aaving Diplowa in Civ Engd and after passing
Intermidiate Zxan of 31dgs & Ity «urveyiny (5ub-Div-II of lInstitutidn
of | surveyors (Inbxa) with 3 yoar; werv1ce, or after pas:c 1ng|'
Tacer.adiate Bxan of 81dg: & Dty surve 1nj with minilaua 5 vears:uerv1c
inithe grade with relaxed educat~or g chnicnl qualirchtlon. |

4

I TR Gk n b A e oGy s o e et I e | e L

ro2, supdt 3/R Gde~Is, /i Gde-1; and 33 Gle-Is having diﬂimhm

' goven years of service im the resgective grade are eliginle|for|
furtner p;oaoulon to their next thh r ﬁrdQ¢ to AR D/“,AF s/ apd

L A (Wow JW)respectively, in the prescrined pay scale of QE.ZOOO— |
, R33500/- under RPR-86, suoject tc availability of vacancy and on

srnlority-cun-merit,
. . |

3. . Now,Govi of India, Min of Dof, in turn s-in-C's ranch,
dew Delni, vide letter #o,90237/: 003/ 1c's (Legal D) dated 1-4-96
in accordanca W1Ln tha verdict of #Hon'sle ChT Bangalorce ajainat!OA
& No.l337 and 136% to 1375/94, O~ 40.1338 anl 1375 to 1382/ 4'and’
. OwiHo.534/95 and 1079 to 1080/75 and 1339 to 1393/95, nas|given
3 tlA’ sound oromotional pay scales to avove said categories of‘ - ! ,
hmpyoyee of tnis OrganlJatlon wef 1,1.1986 as under :-
. ' ' } |
< (a) Gde, IT QUOdtD/JAS wns as and waen complete five vears ,
- service in' the grade with effect from 1.1.86, and: who as . - !
e and when complete 15 years of service in that glad thF
'+ . scale of Rs.2000-3500/- wef 1.1,91 !

(b) Accq;dlngly, 3updt 32/R, ¥ and
© OX RS.I1400-2300/~ bn-co.uoletion of five years of service
. in the grade will be placed in the pay scale of 1640—2900
automatically -without pasoing prescriosed pfOﬂOLlO dawm .

I 3A Gde IIs (pay' scale

and witihout, higher responsiwilities.: |

(c)uFu:ther,B/R Gde IIs,&/M &de IIs
of 15 years. servisg in the grade of
_ to Gde Is will b= placed ia =whe nay
I autoqatlcally,'reckoned from 1,1.91

© omay 2e, depending upon wioh2
AU ,'tgefgradg of Jupdt s/ 3a 3A2 II.

and
if su)sequentl,!promot;d"

congd........Page=2

4 IIs on, canplntioﬁ

scale of 2000w3500/~ oo
or later, as tae case

of recru1tm=n;/pr@notlon to

1




. (“hder RPR 86) on coirpletion of 15 vanrs Service as

. therefore, demoralised me and as such effecting my efficiency to-a

“o

(Pace 1o, 2)

4, Sir, I was recruited in this oriination as Sub-Overseer on
28273, in the thén Pay Scale of ts, 110-180/- and revised
sibsequently to 950-1530/- under RPR 86 wef 01.1.86. Unlike Supdts .&
3As are of Sub-Overscer in this organisation, I am eligible to
c2 promoted to Supdt B/R Gde II in the Pay Scale of %. 1400-2300/-
per Recruitment
Rule on seniority Cum-Merit basis., Thereafter, on completion of five -

years as Supdt B/R Gde II, I am eligible for promotion of sepdt B/R
Gde-I, B ' - T ‘

5 However, it is regretted to submit that Promotion from Sub-
Overscer to Supdt B/R Gde II to Gde-I is not bheing given by the

department, as per above laid, down time sch@dule, based on recruitment

rules, on the pl ea of non-availability of vacancy etc. This has

thus resulted into remarkable Stagration in grade of Sub~Overscer:

for approx over .. Years/overs . , years in the grede of
Sub~overseer, In almost all thg employces of this organisation, -
Accordingly, even though I haye beea holding the post of Sub-Overseer
wef. .. and having been served for 29 Yaers approx

in that gradel I have not been promoted to Supdt 84e IT and Gde I in
the line of promotion just before superannuation. Thus state has

great extent and I am also suffering Zinancial too for no fault of
mine, : .

.6 ., In view of the above and takiny into account of orders of your.

HQs issued vide No, 90237/4603/EIC (legal D) dated 04 Apr 96,1 also
ey to request your honour to kindly wive me the following relief of -
time bound higher payscale of next PFromotional grade in the same

line ‘as has been granted to Supdt 3,..5 F/Ms and SAs in this organis~
ation to avoid discremenation s :

(a) An individual recruited ta -ne grade of Sub-Overseer
%.950~1530/~ on 01.1,81 or carlier, be placed in the pay

scale of Supdt B/R Gde IT 2100~2300/~ wef 01.1,86 under
RPR 1986, '

(b) An individual recruited to the grade of Sub-Overseer on
on later 01,2,81, he may iindly be placed in the pay scale
of Supdt B/R Gde II %,1400- 2300/~ on completion of five
years service in the gradc -~f Sub-Overseer 950-1530/-,

" (c) An individual recruited/promoted to Sub~Overseer on 1,1.76
Or on earlier he may kindly be placed in pay scale of
1400~2300/~ wef 1.1,86 ani 2giin placed in.the: scale of
1640-2900/~ (the amalgated :wy pay scale of Gde-~I . o
(a) 1400~2300 (b) 1640-2SGC wef 1,1.1991 or later on
completion of i=:imdw tptal te:, years sefBvice as a
Sub~-Overseer/Supdt B/R Gae LI

. ° ) , . (Contd P/3)
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(&) AaAn individual recruited as sub/Overseer on or later
1.2.76, put pefore 1,1.81, nhe way kindly be first placed
in pay ucale of Rs.1400-2300/- wer 1.1.86 and tnoreafter
be placed in the pay scale of 2640-2900/~- on 1.2.91 or
later, wnen he completed total ten years eervice ag
subeovzrseer/Gde~Lis,

(e) on complctiona of total 15 years of service,as sub-over
seer, Gde--II3, Gde-Is he itax «indly oe placod in the pay
scale of 1640/~ to 2900/-
: 7. I request your graciousg honour to kindly condider
! " wy preyar for t.me opund Pay scale as prvided to s pdt .
B/R-Gde-.I1Is jupdt /i1 Gde I¥s, and 34 Gde ~IIs and Gde-Is, -
in this Cérrgmisgtioﬁh I -1.0 supnitted that ,If my praycr
is not considered within a ressonasle time and I am oSle..sce!
+1ips crimanately then I shall be forced to seek the mabie ot
conrt of law for redressel of ay ganuine grivences please.

Thanking you,

Yours faith fully

z’Tx*krngn*W\r“
Naw2 NIRANTAN CHONDHURY
( in wlock lettmrq)

HME3 No. 2653Y4Y. ..
Present Designation S[ovevieer. .
_ : office AGe IR V. .
| v ‘Date i~ __27-B. 9L . -

.-
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Respected Jir,

1. I have the homour to sub.it that the prescrioed—pgymscale
under RPX 86 in respect of Supdts 3/k, supdts i/.0 and ias I ds
R:,1400-2300 wef 1,1,.86. Tneir next pro.otion .1 grade i ;u@&t/‘ .
(A5 Gde I in-the pay scale of Rs.16:0—2900/- under R?R 8§, in. their
line of pro.otion as per having tar»e Yy «rs sarvico Lor Ingr .
graduate, five years service for diplona uoiderg'and cen years wita
relaxed educational/technical quali:ication, Suoject to passing

oFf i3 orocedure (pro.aotionzl) exaa and seniority-cumfmgrlt on
availanility of vacacy, 3iwmilarly, 5. 3de IIs aro eligible for
>romotion to A Gde Is, a&ving Di: lowa in Civ Ingg and ofter pgssipj
Internidiate Ixam of 31dgs & 2ty ourveying (Sub-Div-II of Institutio:
0Z Jurveyors (India) with 3 yeard n:rviqe, or gftgr'paJ ing .
Iateraadiate Zxam of 31dyg . & Aty surveying with miniaua 5 years serv!
in the grade with relaxed education and technical qualificztion.

2, Supdt 3/R Gde-~Is, .s/i GAo-I. and A Gda-Ts having idiaimua
s2ven years of service in the respective grade arc cligiole for

curther prowotion to their next adgher grade to AZ B/2,AL ju/.i and.
A (Wow J3d)ressectively, in tie vraeserioned pay cscal. of R3,2000-

R$3500/- under RPR-36, Sunject to :vailability of vaczncy and on
séniority-cun~merit,

34 . How,Govg of India, iin o. ¢4, in turn Z-in-C's oranch,
New Delai, vide letier 10.90237/ Lo3/71C's (Legyal D) deted 1-4-96
in accordance witn the verdict o: In'ole CaT 3angalorc against On
i0.1337 and 1364 to 1375/94, O.. .,.1333 and 137, to 1382/9: and
04 Mo.53%/95 and 1079 to 1086/75 2w 1359 to 1393/95, has given
tiie sound sromotional a2y scalv: to asove said cacvegories of
eaploy :es of tnis Organisation w.-- 1.1.1986 as under :-
(a) Gde II 3updts/.sas wne a
service in the grade with o fect from 1.1.86, ana Vo as
and when complete 15 years of service in that grads, the
scxle of Rs.2000-3500/- vef 1.1.91

and waen coinlete five yezars

-
~

L
s

(5) Accordingly, supdt /R,

~ oot +Y :)/ﬁ‘l and 3A ¢de IIs (:Jay scale
0% RS«100-2300/1 ©n e

' 1 - _ wedletion of five vears of service
1n the ‘grade will be placed in th 23y Scale of 1640-2900

automatically without 22;sing prescrived orowotionalismn
and without higher respos iiniliti-s,

(c) Further,B/R ade IIs,s/:1 Gde IIs and A IIs on Coapl-~tion
Of 15 years servige in tii gr-de of if Suilsequantly promotcd
to Gde Is will oe placed in the npay scale of 2000--3500/~ -,
automatically,'reckoned from 1.1.91 or later, az tae case

Nay oe, dgpending upon  Jooe of recruitment/prowotion to
tne grade of supdts/ sa Gvae II.

~

Con;d'ooo-.oopage‘z
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4.,  sir, I was recruited in this oryination as Sub-Overseer on
21%:-2-/ in the then Pay Scale of %, 110-180/~ and revised
sib§egquantly to 950-1530/- under RPR 86 wef 01.1.86. Unlike Supdts &
3A38 are oupta-dof Sib~Overscer in this 'organisation, I am eligible to
be promoted to Supdt B/R Gde II in the Pay Scale of &, 1400-2300/-

: (thder RPR 86) on completion of 15 ycars Service as per Recruitment

" Rule on seniority Cum-Merit basis. Thereafter, on compyletion of five
years as Supdt B/R Gde II, I am eligible for promotioh of supdt B/R
Gde-I. ' '

.5 However, it is regretted. to cubmit that Promotion from Sub-

" Overscer to 3updt 3/R Gde II to Gde~I is not heing given by tche
department, as per above laid down time sch@dule, based on recruitment -

" rules, on the pl ea of non~availability of vacancy etc. Thic has

. thus resulted into remarkable stagration in grade of Sub-Overseer
for approx over Jo¥ . years/Overs 24 years in the grade of

. sub-overseer, In almost all the employces of this organis.tion.

- Accordingly, even though I have been holding the post of jub-Overseer

~wef g9 .2-F/) and having been served for —=s . vaers asprox

! in that grade. I have not been promoted to Supdt Bde II and Gde I in

- the line of promotion just bBefore Superannuation. Thus state has

. therefore, demoralised me and as such effecting my efficiency to a

. great extent and I am also suffering financial too for no fault of
mine,

-

) 'In view of the above and takingy into account of orders of your
. HQs issued vide No. 90237/4603/EIC (legal D) dated 04 Apr 96,1 also
- bey to request your honour to kindly give me the followingy relief of
- time bound higher payscale of next promotional grade in the same

line as has been granted to Supdt B/Rs,E/Ms and SAs in this organis-
~ ation to avoid discremenation i~ :

(a) An individual recruited to :ne grade of Sub-Overicar
%.950~1530/~ on 01,1,81 or earlier, be placed in the pay

scale of sSuxdt B/R Gde Il 1400-2300/- wef Ol.1,86 under
RPR 2986,

(b) An individual recruited to the grade of Sub-Over:iucer on
on later 01.2,81, he may kindly be placed in the pay scale
of Supdt B/R Gde II %;1400-2300/- on completion of five
- years service in the grade of Sub-Overseer 950-1530/-,

) An individual recrujted/promoted to Sub-~Overseer on 1,1,76
or on earlier he may kindly be placed in pay scale of
1400~2300/~ wef 1,1,86 and again placed in the scale of
1640~2900/~ (the amalgated two pay scale of Gde-I
(a) 1400-2300 (b) 1640-2900 wef 1.1,1991 or later on

. completion of .;+zm¥»¥ tptal ten years sefvice as a

b Sub~Overseer/Supdt B/R Gde II

{c

(Contd P/3)
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(d) aAn individual recruit:d as sub/Overseer on or later
1.2.76, but before 1.,1.81, he may kindly be first placed
in pay Jcalg -of Rs.1400-2300/- wer 1.1,86 and thereafter
be placed in the pay scale of 2640-2900/-~ on 1.2.91 or
later, wnen he complated total ten years service as
subeoverseer/Gde~ILs,

(e) On completdona of total 15 years of service,as sub-over .
seer, Gde--II3, Gde-Is he ima «indly oe placed in the pay .

scale of 1640/- to 2900/-.

7. I request your gracious honour to kindly condider

my preyar for t-.me bpund Pay scale as prvided to s wdt \

3/R-Gde-_IIs supdt 2/d Gde- Iis, and 5. Gde ~IIs and Gde-Is, -~
in this Cgr-apisationmte I ol.o subnitted that ,If my prayer
is not conbidered witinin 1 ressonanle time and I am ole..ssed

1 ips crimanately then i shall be forced to seek the mspge of

comit of law tor redressel of ny ganuine grivences plzaase.

Thanking you, )

Yours faith fully

\

New o ( ~vanNogswriA Derawitd)
( in olock lettcrl)
AL No. X st 9EY ...
3 v ’(4-&-‘““"’
Present Designation Sl aYeRR® )
office Gyt Tzous (Auc syt ©F
' D.te - _wy -9k
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Respected sir, R
1. I have the.honour to' submit that the prescrived pay scile
under PR 86 in respect of supdts B/R,. supdts /.0 and sAs II i
R0, 1400-2300 wef 1,1.86., Their noxs pro.aotionnl grade iu sudit/
3%s.Gde I in the pay ucale Of. Rs,1650-2900/~ under RPR 85, in their
- line of prowocion as oer naving taree y:ors service Zor lnyr
jraduate, f£ive voars service for dAiplowa holders and ten yoors wita
relaxed educational/tecanical quaiilication, suwject to pas.lay
o M3 procwdure (proastionzl) estan and, seniority~cun~acrit on
availanility of vacacr, Similarly, s34 sde IIs are eligible for
2roiotion to LA Gde I3, . axving Dinloma in Civ Ingg and after pasging
Internidiate Ixaa of 31838 & Ity surveying (Sub-Div-IT of Institutios:
05 Jurveyors (India) witn 3 ycard service, or after passing

Interaediate cxam of 313y : & 2ty Surveging witih miniawa 8 vears serv -
' dn the grade with relaxed education and

technical qualification,

2. - Supdt 3/R Sde~Is, /i Gde-Iu and SA G3e-Is having -ainimwa
s2ven years of service in the respective grade are eliginle for
further prowotion to their hext.higher grade to AT B/R,AL /4 and

L ASH (Now Jid)respectively, in .the prescrined pay scale of Rrs. 2000-

-R133500/~ under PR=8G, Sunject to availlavility of. vacancy and on
senlority~cua-merit, ' ‘

3.7 ~ Now,Govy of Indfa, iin ox 2CF, in turn Z-in-C's wranch,
olew Delai; vide letter +0.90237/%603/5:1C s+ (Legal D) dated 1-4-96

+ in, accordwnce witn tha verdict: of Hon'sle CuLT Bangalorce against on

No;1337”a%d 1364 to 1375/94, O .ic.1338 and 1374 to 1382/9+ and
O4 70.534/95 and 1079 to 1086/75 and 1389 to 1393/95, has given
tine wound Proaotional pay scalés to anove saild categories of
2aploy tes of tinis Organisation wef 1.1.198€ as under =

(a) Gde I Supdts/sAs who a3 and when complete five vears
service in the grade with effect from 1.1.86, and who as
and when complete 15 years of service ina that grade, the
scile of R$.2000-3500/~ wef 1.1.91

() Acgo;dinj}y. Supdt B/R, /il and 3A Gde IIs (npay scale
. oi Rsc;£007230044f' onicoapletion of f£ive years of service
L in the grade will ' pe Pplaced in the pay scale of 1640-2900
. dutomaticually witiout Pasuing prescrived proaotioaall:zan:
and without highér responsinilities,

Lo (c) rurtier,3/R ade 1Is,2/il Gde IIs and SA'ITS on complation

»

of 15 years-servise in the grade of if. sussequently promotcd
to Gde Is will D2 placed in' the Pay scale of 20003500/~ -,
autonatically, reckoned Zrow 1.1.91 or later, ac tae case

R ' May e, depending upon .'date of recruitinent/pronotion to
‘@y& thc yrade of supdts/sa cde Ir,

4 \ o ' \“\ - o ’ ’ . . ’
“ ) . . \ ’ ‘ Con}!d....q.-opﬂgu"z

L
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fe '5ir, I was recruited in this oryinatlon as Sub-Overscees on Ty
o1 Dée uéRQ}n'the then: Pay Scale of %, 110-180/~ and revised
Absequent ¥y to 9?%%}5Qb/r under RPR 86 wef 01.1,86, Unlike Supidts &
3As are .2, of!/Sub-Overscer in this organisation, I am ¢ligible- o .

ye promoted to Supdt B/R Gde II in the Pay Scale of R, 1400—2300/—. -
'Whder RPR 86) on completion of/ 1% yuv-ov 3ervice as per Recruitment | }
sule on seniority Cum-Merit basis. Thereafter, on completion.of five:r . |
rears as Supdt B/R Gde II, I'am eligible for promotion of Swpdt B8/R
3de-I, - o o L | - _ '
5 HowWever, it is regretted to submit that. Proinotion from Sub-
Dverscer to Supdt 3/R Gde II to Gde-I-is not being given by the
iepartment,  ‘as -per ‘above laid down time sch&dule, based on recruitment

A2

rules, on the pl ea of non-availability of vacancy etc. This has

thus resulted into remarkable stagnation in.grade of sub-Overseer

for approx over _fflWh years/overs ___ == .. - years in the grade of |
sub~overseer, -In. g mosSt all the ‘employces,of this organiccotion. ' h
Accopaingly, even -though I have becn holding the post of ZSuo-Overscer
wef | =) —/q7) and having been served for' 25 . Yaers approx
in that grade.' I Have not been promrn:2d to Supdt Gde II ard Gde I in
the line of. promotion just before superannuation. Thus state has
thercfore, demoralised me and as such effecting my efiiciency to a
great extent and I am also suffering financial too for ro fault-of
mine. . ‘ . _ _

6 In view of the above and takin: into account of orders of your
HQs issuéd vide Noi 90237/4603/EIC :(Lcjal D) dated 04 Apr 96,1 also
beg to request your honour.to kindly:give me the following relief of
time bound higher payscale of ‘next  prcmotional grade in the same
line as has been granted to' Supdt u/k3,E/Ms and ShAs in this organis-
ation to avoid discdremenation ':= - ' '

(a) An individual recruited to :ie grade of Sub-Overseer |
. %,950~1530/-~ on 01.1,81 or earlier, be placed in the pay a
‘scale of Sumdt B/R Gde II 1400-2300/- wef 01,1,86 under @
_RPR 1986, ( L . o
' (b)-An individual -recruited to :he .grade of Sub-Overseeron
E on later 01,2.81, he may Xirdly be placed in the pay scale
_ of supdt B/R Gde II %,1400~1300/~ on completion of £five
years service in the grade ¢£. Sub-Overseer 950-1530/-,

"(¢) An individual recruited/pronoted to Sub-Overseer on'l,1,76
" or on earlier he_may kindly be placed in pay scale of =
1400~2300/~"wef 1.1,86 and again placed in the scale of i
.. 1640-2900/~ (the amalgated two pay scale of Gde-I \ )} :
(a) 1400~2300-(b) 1640-2900 wef 1,1,1991 or later on ' i

. ‘ .completion of .+:=¥» tptrl ven years seBvice as a ‘
-, - Sub-Overseer/Supdt B/R G3z I - f

-

g

S e N . (contd P/3)
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wy prevar for twune bpund

(1) an individual recruited as sub/Overseer on or later
1.2.76, bHut before 1.1,81, he wmay Kindly be first placed
in pay scale of Rs,1400-2300/- wef 1.1.86 and thercafter

be placed in the pay scale of 2640-2900/- on 1.2.91 or

later, wnenhe completed total ten years scervice as

Jubsoverseer/Gde-I1L,

»

ay

I request your gracious honour to kindly condider

\ Pay scale as prvided to s wdt
3/R~Gde~.IIs jupdt £/M Gde-II5, and 3A Gde ~IIs and Gde-Is,

On cofiplotiont of total 15 years of service,as Sub-ove -
r, Gde-II3, Gde-Is he inayv «indly oe placed in the p
scale of 1640/~ to 2900/+.

in this Sgr-apfgatiom. I 2alcuo suhmitted that ,If my prayer

1is not

considered witnin o ressonanle tiwme and I am bdle. .ssel
“lps crimanately then £ shall be forced to seek the peulde of
cooee of law for redressel of wy ganuine grivences please.,

Thanking 'you,

"Ngme

HES Not 22326

Yours faith fully

PADMA KANTR BORO

( in block letters)

- P, w o
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Respected Jir, Lo
Y
1. I have the, homour to sulxiit that the prescrived pay sc:ile
under RP2 86 in respect of Supdts 3/R,. supdts /.0 and sis IT 1.
R, 1400-2300 wef 1.1.86. Thelr next pro.otionnl grade 1 Judit/
SA5.Gle I in the pay uscale of. R8,1640~2900/~ under ROR 85, in their
line of prowotion as per naving taree veors servico Zor Inyr
- yraduate, five vears service for diplowa holders and ten years witn
crelaxed educaticnal/tecnanical quaiification, sulject to pas.ilng
e DA P procwdure (proaotional) exa ‘and, seniority~cun-acrit on
avallanility of vacacy. 3Siwmilarly,. 34 Sde IIS are eligible Ffor
drootion to A Gde I3, . aaving Dislona in Civ Lngg and after passins
Internidiate Ixaa of 31l3gs & Tty surveying (Sub-Div-II of Institutio:
05 Jurveyors (India) witn 3 yeard scervice, or after pasLing
Interaediats csxam of 31dg . & Dty surveging with mininuan 5 vears serv:
dn thié grade with relaxed educatiop and technical qualificition.
20 - supdt 3/’ dde~Is, s/H Gle-Is and 5A Gle-Is having -ainilawa
- s2ven years of service in the rispective grade arc eligiole for
“further proaotion to their hext, higher yrade to A% B/R,AL /.4 and
ALK (Now an)rquectively, in the Prescrined pay scale of Rs.2000-
--R$3500/- under RPRLBS, sunject to availability of. vacancy and on
senlority~cun-merit, ‘ )

3.:° 'Now,covy of India, iin o¥ 2of, 4in turn z-in-C's DLranch,
Mewi Delni; side letter No.90237/2603/ﬂ1€'5~(Legal D) dated 1-4-96
. in accordwnca witn tha verdict: of Hon'sle CAT 3angalorc against OA
v M0.1337.a0ha 1364 to 1375/94, 0. lc.1338 and 1375 to 1382/94 ana ‘
U4 Mo ,535/95 and 1079 to 1086/75 and 1389 to 1393/95, has given
tine ound sromotional Pay scalés to above sald categories of .
“eaploy res of tuis_Orghnisation'wwE_1.1;1986 as under :-

N "j‘ + (a) &de 1T Jupdts/ﬁhs wno a3 and when complete five years

S service in tihe grade with eifect from 1,1.86, and who as
and when complete 15 years of service in that grade, the
scile of Rs$,2000-3500/~ wef 1.1.91

(b) Acco;dinj}g. Supdt 3/R, /M and SA Gde CIs (pay scale
. of RS«{@OO—stO{Jf' on:cowpletion of five years of service
in the grade will be placed in the pay sczle of 1640~2900
dutomatically without Passing preserioed proaotioaallszan
and witiuout highér responsinilities,
(c) rurtier,3/R Gae'IIa,E/H.Gde IIs and <A 'IIs on complation
of 15 years.servise in the grade of if. suissequently promotced
to Gde Is will e placed in’ the pay scale of 20003500/~ =,

SR - automatically, reckoned frow 1.1.91 op later, as’ tne case
| Aay e, depending upsn Jdate of recruitment/proaotion to
, the grade of supdtc/sa cde IT. =« A . ' .
\f‘ \ ] ‘-", : \»\» ’ " RN . :‘. . .o , ) . . -
dk : : P ’ ' ' Congd.e.,ssvv. . RPage=2
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A, '5ir, I was recruited in this oryination as Sub-Overseer on .

Nepanteadn the then Pay Scale of %, 110-180/- and revised
gﬁﬁ%ﬁgﬁﬁét e 9?2&}5@07e under RPR 86 wef 01.1,86., Unlike :Supits &
3A3 are V)., of I5-Overseer in: this organisation, I am cligibler wo
‘be promoted’ to Supdt .B/R Gde II in.the Pay Scale of &. 1400-2300/~.

( Wder RPR 86) on completion of 1% ;v-rv Service as per Recruitment

pule on seniority Cum-Merit basis. Thereafter, on completion.of 'five:-

years as Supdt B/R Gde II, I'am eligible for promotion of supdt B8/R
Gde-I. - L o SN 3 ST

‘ o

5§ However, it is regretted to submit that. Pcomotion from Sub-
.overscer to Supdt 3/R Gle II'to Gde~I-is not..being given by the
départment, -as -per above laid down time-schédule, bascd on recruitmen
rules, on-the pl ea of non-availability of ‘vacancy etc. This has
thus resulted into remarkable stagnation in grade of Sub~Qverseer

A S Mh‘mr‘*‘ o o

e
—

ki

for approx over _Qggtgfyears/0ver3‘ w7 years in the ‘grade of '

sub-overseer, -In. alinost all the ‘empioyces. of this organiscation.
‘Accobdingly, evern -though I have bech holding the 'post of Jub-Overseer
wef | =3 —fq7] and having been served for 2o yaers approx

in that grade.'I have not been promoi?d to Supdt Gde IT and Gde I 4in
the line -of promotion just before:superannuation. Thus state has
thercfore, demoralised me and ‘as.such effecting my efficiency to a
great extent and I am also sufferiny Einancial too for ro fault-of
mine. f . C ﬂ :

6 In view of the above and takiny ‘into account of, orders oflyour‘

HQs issued vide Noi; 90237/4603/EIC (icjal D) daged 04 Apr 96.I also

‘bey to request your honour to. kindly:irive me the following relief of “

‘time bound higher payscale' of 'mext’.prcmotional grade in the same

line as has becen granted to' Supdt.B/%3,5/Ms and SAs in this organis- -

ation to avoid discremenation 'i- .

(a) An individual recruited. to :he grade of Sub-Overseer

. %5,950~1530/~ on 01,1,8l or eaclier, be placed in the pay
‘scale of Sundt B/R Gde IX 1400-2300/- wef 01.1.86 under
'RPR 1986, L :

~(b)"An individual -recruited tggthe.gradé of Sub=-Overseer on
. on later 01.2,81, he may licdly be placed in the pay scale
| . of supdt B/R Gde II %,1400<::300/~ on completion of five
' years service in the grade ¢f Sub-Overseer $50-1530/-. -

" (c) An individual recrulted/pronoted to sub-Overseer on'f.i{76;',

or on earlier he.may kindiy be placed in pay scale of
1400~220G/-"wef 1,1,86 and again placed in the scale of
1640-2900/- (the amalgated two pay scale of Gde-I .
(a) 1400~2300. (b) 1640-2900 wef 1,1,1991 or later on - -
L .completion of i*w¥y tpt,l cen years seBdvice as a o

., - - sub-Overseer/Supdt B/R @iz (I '

- . . - -

R R R . (contd P/3)
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2,76, but before 1.1,81,

1.

An individual recruited as sub/Overseer on or later
he may kindly be firust placed

in pay Jcale of Rz, 1400~ 2300/— wel 1.1.86 and thercafter
be placed in the pay scale of 2640-2900/- on 1.2.91 or

latoer

)u“aoersLLr/ch ILs,

(o)

wnen ,he conmplated total ten years scrvicc as

on cofpletiona of total 15 years of service,au suo;ove'

- seer, Gde-IIs, Gde~Is he mav «indly oe placed in thm Uuy
scale of 1640/~ to 2900/,

7.

4+

I request your graciouu honour to kindly condld;r

Wy prevar for t.une bpund Pay scale as prvided to s apdtc
B/R-Gde-_ITs jupdt £/4 Gde-IIs, and 3A Gde ~IIs and Gde~Is,

in this CSranisatiom. I aluo suwanitted that ,If my prayc:

19 not considered witnin a ressonanle time and I an Dle..ssed
“hips crimanately then I shall be forced to seck the hsyde ofi

comee of law for redressel of my ganuine grivences please.

Thanking 'you, .

. 'Neme

Yours faith. £fully

P/;!J)m,q KANTA BORO

( in block letters)

L4

HES Nol 233267

.- Present Designa’;i‘on - 5&303’5/(52;”[/6 I
Office (& Ak TE=2uf AGLESIR F)

" pate. m(%gﬁé;__ F
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Respected Jir,

1. I have the homour to suwcit that the prescrioed pay scale
under RPR 86 in respect of Supdti 3/R, supdts Z/.i an@ shs II ig
R, 1400-2300 wef 1,1.86. Their n:.t pro.otion:l grade i; sugdt/

3AS Gde I in the pay ucale of Rs. 16.0-2900/- under RPR 86, in tiheir
line of prowotion as per having tar2e yvo.ors sarvice for Ingr
graduate, five years gservice for JAplona aoiders and ten years wita
relaxed educational/tecnniecal quoi ‘ication, suwject to passing

£ 23 procw=dure(proaotional) exe.a and senlority-~cun-acrit on
availanility of vacacy, Similarly, . 3de IIs are eligible for
drowotion to A Gde Is, Aaving J1sloma in Civ Engg and after passing
Interaidiate Zxam of 81dgs & sty surveying (Sub-Div-II of Institutios
OL Jurveyors (India) with 3 years service, or after pas:.ing
Interaediace g£xam of 31dg . & 2ty scrveying with adiniaua 5 years serv:
in the grade with relaxed educatio:- ang technical qualification,

2. Supdt 3/R Gde~Is, /il Gde~I: and 3A Gde-Is having ainiawn
s2ven years of service in the reuovccetive jrade arce aligiole for
turther prowotion to their nest aigher grade to AR 8/2,A0 /.0 and
ASH (WNow Jjﬂ)regpectively, in the wrescrined pay scale of 2s3,2000-
R33500/- under APR-86, Suvject to ¢vailavility of vacancy and on
seniority-cun~-meritc,

3. ° Now,Govyg of India, Min o. w:£, in turn _-in-C's oranch,
New Delai, vide latter N0.90237/: . 3/11C's (Legel D) dated 1-4-96
in accordance witn the verdict c¢. on'osle Cu4T 3angalore against 04
M0, 1337 and 1364 to L3/5/94, 0. .0..338 and 1375 to 1382/9: and

O Mo,53:/95 and 1079 to 1086/75 ard 1339 to 1393/95, has given
tine ound promotional pay scales to asove said cateyories of
eiploy :es of tnis Organisation wer 1.1,1986 as under :-

(a) Gde II 3Supdts/sAs who as and wien comnlete five vears
service in tho grade with c:fect from 1.1.86, and who as
and when complete 15 years of service in that grade, the
scale of Rs.2000-3500/.- wai 1.1.91

(») Accordingly, 3updt /R, /i and A Gde IIS (nay scale
Of RS:1400~2380/=)" Un'cc..>l~tion of five years of service
in the’grade will be plac -2 in ti. pay scale of 1640-2900
autoiatically without dhsang prescrioed prowotioaalliaan
and wituout higher respo-sisilities.

(¢) Further,B/R Gde IIs,./.l Gde TIs and a IIS an capl ~tion
of 15 years servise in t... gr>de of if suissequencly pronotol”
€o Gde Is will D= placed ia tlie nay scale of 2000-3500/- - .

* automatically, reckoned £roa 1.1.91 or iater, az tas cas=2

@ay oe, depending upon  “acz nF recruitament/proaotion to

the grade of Jupdts/sA oio IIL.

Congd........2age=2
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4, Sipsir, I was recruited in this oryination as Sub-Overseer on

| in the then Pay Scale of %, 110-180/~ and revised
sibsequantly to 9501530/~ under RPR 86 wef 01:1.86. Unlike Supdts &
3A5 are o RR of Sub-Overscer in this organisation, I am eligible to
be promoted to Supdt B/R Gde II in the Pay Scale of . 1400-2300/-
( thder RPR 86) on coresleticon of 15 :are Service as per Recruitment
Pule 'on seniority Cum~Merit basis. Thereafter, on com>letion of five
vears as Supdt B/R Gde 1I, I am eligible for promotion of Sepdt B/R
Gde~I, ‘ . S :

5 However, it is regretted to subnit that Promotion from Sub-
Overseer to Supdt B/R Gde II to Gde-I 1is not being given by the
department, as per above .laid down time sch@dule, based on recruitmenc
rules, on the pl ea of non-availability of vacancy etc, This has

thus resulted into_remarkable stagnation in grade of Sub~Overscer.
for approx over - i-13 ‘years/overs o years in the grade of
sub-overseer, In almost all the empldyées of this organisotion.
Accordingly, even though I have been holding the post of 3ub-Overseer
wef 2ﬁ§;££;J£L6ﬁand having been servad for 2T Yyaers approx

in that grade. I have not been promoted to Supdt Bde II and Gde I in
the line of promotion just before superannuation. Thus state has
therefore, demoralised me ani as such effecting my efficiency to a

great extent and I am also suffering financial too for no fault of
mine, : : -

6 In view of the above and takiny into account of orders of your
Qs issued vide No. 90237/4603/EIC (legal D) dated 04 Apr 96.I also
vey to request your honour to kindly give me the following relief of
time bound higher payscale of next promotional grade in the same
line as has been granted to Supdt B/8s,E/Ms and SAs .in this organis-
ation. to avoid discremenation :- . ' :

(2) An individual recruited to :ne grade of Sub-Overseer
%,950-1530/~ on 01,1,81 or 2arlier, be placed in the pay

scale of Supdt B/R Gde i1 1400~2300/~ wef 01.1,86 under
RPR 1986, ' ,

(b) An individual recruited to the grade of Sub-Ove seer on °
- on later 01.2,81, ‘he may kindly be placed in the pay scale
of Supdt B/R Gde IT %,1400-2300/~ on completion of five -
years service in the gradle of Sub-Overseer 950-1530/-,

(c) An individual recrujted/promoted to Sub-Overseer on 1.1,76

+ ©Of on earlier he may kindly be placed in pay scale of
1400-2300/~ wef 1.1,86 and again placed in the scale of-
1640-2900/~ (the amalgated ewo pay scale of Gde~I .{ ! |
(a) 1400~2300 (b) 1640-2900 wef 1.1,1991 or later of
completion of r:umdw.tptal ten years seBvice as a
Sub-Overseer/sSupdt B/R cde II

| . ' .

(Contd P/3)
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(d) An individual recruitoed as jub/Overseer on or ‘later
1.2.76, but before 1.1.81, he may kindly be first placed
in pay ucale of Rs.1400-2300/- wef 1.1.86 and thereafter
be placed in the pay scalc of }640-2900/- on 1.2.91 or
later, wnen-he complated total ten years service as
subsoverseer/sde-iis,

(e). On romplotibna of total 15 years of service,as sub-over ..
seer, Gde--1Is, Gle-Is he ia- «indly oe placed in the pay
scale of 1640/- to 2900/-. :

7. I request your gracious honour to kindly condider

wy prevar for twuae bpund Pay scale as prvided to s wdt
3/R=-Gde-_1Es jupdt u£/id Gde .Iis, and 34 Gde ~IIs and Gde~Is,

in this Sgp-amdsations I 1.0 suonitted that ,If my prayer

is not considered witnin ressonanle tim: and I am dle.ssed
#iige crimanately then I snall be forced to seek the hepge of ..
coartt of law for redressel »f ny ganuine grivences please.

(38

Thanking you,

Yours faith fully [\\x

12
‘Q\_,i::¥,,~,,,

Newt 2 SANKAQ‘ K&;.S_.EN GU PTA(
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( in block letters)
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Respected Jir,

I have the homour to, subiit that the prescrined puy scale

1.
ander RPR 86 in respect of sSupdts 3/R, supdts Z/.i and uas I is
2:.1400-2300 wef. 1.1.86. Their next prosotion:.l grade i; sudit/

sAs Gde I in the pay scale of Rs.16£0-2900/— under RPR 86, in their
line of prowocion as per having tir2e y..rs service Ior bnyr -
graduate, five years service for diploaa nolders and cen years wita
relaxed educational/tecnnical qucolirfication, suuject to passing
of 13 procqdure (proaotional) exam and seniority-cun—uerit on
availanility of vacacw, 3iwmilarly, s 3de IIs are wligible. for
sromotion to sA Gde Is, aaving Diploma in Civ Enggy and after passing
Intermidiate Sxam of Bldgs & Ity Jurveyiny (Sub-Div-II of Institution
of survevors (India) with 3 years scervice, or after pas:~.ing
Internediate dxam of 31dg. & 2ty surveging witih minilawa 5 yecars servic
in the grade with relaxed education and technical qualification,

. . * .
2. supdt 3/R Gde~Is, z/fii Gle-Is and 3A Gde-~Is having adiadiun
gaven years of service in the respzctive grade arc eligiole for
further proaction to their next higher grade to AZ 3/2,AL /.0 and
AsW (Wow Js3W)recpectively, in the prescrined pay scalw of R3.2000-
Rs3500/- under RPR-86, suvject to availawvility of vacancy and on
séniority~cun~-merit, :

TR R e =
.

3. - Now,Govy of India, Min of De¢E, in turn <-in-C's Dranch,
dew Delhi, vide letter ¥§o0.90237/4603/:1C's (Legal D) dated 1-4-96
- in accordance with tha verdigt of Hon'sle CAT Bangalorc against Oa
©0.1337 and 1364 to 1375/94, O- if0.1338 and 1375 to 1382/94 and
O 10,534/95 and 1079 to 1086/75 and 1359 to 1393/95, has given
tiae sound oromotional pay scales to avove said categories of
eaployzes of tnis Organisatign wef 1,1,1986 as under :-

+ + (a) Gde II‘Supdts/JAs who as and when complete five years

 Service in the grade with effect from 1.1.86, and wiho as

and when complete 15 years of service in that grade, the
scale of Rs,2000-3500/~ wef 1.1.91 '

. (») Accordingly, 3updt B/R, /il and 3A Gde IIs (pay scale
i of RS8.1400-2300/~f bnicoapletion of five Xears of service
: in the grade will be placed in the pay scale of 1640-2900
automatically without passing prescrised proastiodallixn
and witnout ‘higher respoansioilities, ' :

_(c) Further,B/R Gde IIs,&/i'Gle IIs and »A IIs on coiaplotion
of 15 years servige in the griode of if sussequanily promotad
- to ¢de Is will e ‘placad in the pay scale of 2000-3500/- -. .
f , '~ automatically, reckoned frow 1.1.91 or later, ai tae case
o Say oe, depending upon Jdate of regruitment/promotion to

the grade of JUths/sA gde II.
AU R | | : .
Q.\&) ' ' Congzﬂ........?ag'e~2

Yod
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4, Sir, I was recruited in this orginacion as Sub-Overseer on.

2.5-10-72 in the then Pay Scale of %, 110~180/~ and revised
sibsequently to 950-1530/~- under RPR 86 wef 01,1,86. Unlike Supdts &
3As are of--Sub-Overscer in this organisation, I am eligible to
e promoted to Supdt B/R Gde IL in the Pay Scale of %. 1400-2300/-

( Yhder RPR 86) on completion of 15 ycars Service as per Recrultment
2ule on seniority Cum-Merit basis. Thereafter, on coinsletion of five
years as Supdt B/R Gde II, I am eligible for promotion of Supdt B/R
Gde"Io ; ' : <

{w

| . . _
5 . However, it is regretted to submit that Promotion from Sub-
Ooverseer to 3updt 3/R Gde II to Gde~I is not being given by the

- department, as per above laid down time schddule, based on recruitment

rules, on the pl ea of non-availability of vacancy etc. This has
thus resulted into remarkable stagnation in grade of Sub=-Overseer.

‘for approx over _ 24  years/Overs years in the grade of

W 1 o S B A S

.sub-overseer, In almost-all the employcés of this organisotion,

e e+ e & -

@

o

Accopdingly, even though I have been holding thé post of Sub-Overseer
wef 95-10.- 72-and haviny been served for _ 2 \,. __ yaers approx
in that grade. I have not been promoted to Supdt Bde II and Gde I in
the line of promotion just before superannuation. Thus state has
therefore, demoralised me and as such effecting my efficiecncy to a

great extent and I am also sufferinyg financial too for no fault of
mine. ' ,

6 In view of the above and taking into account of orders of your
HQs issued vide No. 90237/4603/EIC (legal D) dated 04 Apr 96.I also
Dey to request your honour to kindly give me the following relief of
time bound higher payscale of next promotional grade in the same

line as has been granted to Supdt 3/Rs,E/Ms and SAs in this organis-
ation to avoid discreinenation = .

(a) An individual recruited to 'ne grade of Sub-Overseer
%5.950-1530/~ on 01,1481 or carlier, be placed in the pay
scale of Sundt B/R Gde II 1400-2300/~ wef 01,1,86 under
RPR 1986, '

(b) An individual récruited to the grade of Sub-Overseer on
on later 01,2,81, he may kindly be placed in the pay scale
of Supdt B/R-Gde II %,1400-~2300/- on completion of five v
years service in the grade of Sub-Overseer 950-1530/-,

(¢) An individual recruited/promoted to Sub-Overseer on 1,1,76
or on earlier he may kindly be placed in pay scale of
1400~2300/~ wef 1,1,86 and again placed in the scale of
1640~2900/~ (the amalgated two pay scale of Gde~I | !

, ‘ (a) 1400=~2300 (b) 1640~2900 wef 1.1,1991 or later on
; coimpletion of [+:md» tptal ten years seBvice as a
* Sub~Overseer/Supdt B/R Gde II

! ‘ . (Contd P/3)
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(d) an individual recruitued as sub/Overseer on or later
1.2.76, but before 1.1,81, he way kindly be first placed
in pay ucale of Rs,1400-2300/~ wetf 1.1.86 and thereafter
be placed in the pay scale of 2640-2900/- on 1.2.91 or
later, wnen he completed total ten years service as
subeoverseer/Gde-ITs,

(2) On complctiona of total 15 years of service,as sub-over
seer, Gde.IIs, Gle-Is he mav «indly oe placed in the pay
scale of 1640/~ to 2900/-. :

[P

! - 7. I request your gracious honour to kindly condider

my preyar for twuae bpund Pay scale as prvided to s wdt
3/R-Cde-.IILs jupdt £/M Gde-I1Is, and si Gde ~-IIs and Gde-~Is, ’

in tchis Cérjﬁmisatiom. I al.o supnitted that ,If my praycs

is not considered witinin ¢ ressonanle time and I am Hle. .s3sel
iips crimanately then I sh.ll be forced to seek the hgpde ok -
camt of law for redressel of iy ganuine grivences please.

.
L3

Thanking you,

- e — % e —mm—mos S . e - -

Yours faith fullv
"
At

Naae GaplMPA  CH DoRy
( in »lock letters)

AE 3 No. 22\
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' Respected Jir, . ) ' '
B "I have 'the homour to subwit that'the prescriosed poy Jcale

' under P2 86 in respect of Supdts 3/R, supdts i/.i and@ sas IT is!
u,.1LOO 2300 wef 1, 1.86. Their next prosotionsl grade is sudlt/
;A5 &de I in the -pay ocale of Rs,1640- 2900/~ under RPR 86, in their

. line of opro.aotion as per navinj tarze y.ars service for Enyr “ :

' graduate, five years service for idiploma nolders and ten yonrs.W1tn )
rolaxs d\QUUCuLlOHQl/t echmical quallwlcatlon, sunject to pab¢inJ
DF W3 orocvaure(pronoulon»l) @rad and seniority~cun-merit on
1vallabllltj of vacacvy, J3imilarly, 54 3de IIs are eligible for. L

» oromotion to A Gde I;,NQMVlng Diploma in Civ Engg anJ after passingy

: IntJrMLdld Jxaan o& 81lags & Ity anV”YlﬂJ (Sub-Div-IIX OflInSthuthn

. oJ_tJurV'vorc (India) with 3 years service, or after paning

{ In;erAediata Exam of 313y & 2ty surveying with aminiuum 5 vears.uerv1c.
in’'the!grade with relaxed education and technical quali:iCJ?loni

. i

2.1 I supdt 3/R Gde-Is, i/ii Gde-1s and 3A Gde-Is having iainimun
saven yearb of .service in the resgactive grade are ellgiulc'for'

| furtaer prowotion to their next higher gridde to AL B/, AL sf.d and

oon N (Maw Jil)respectively, in the prescrined pay scale of 'R5, 2000~

R.;3500)/~ under RPR-86, suwject to availawility of vacancy|and on

' d{niOfmtyucuﬂ~mer¢L. , i

n ' o '

L 3*' f' Now,Bovg of India, Min o# Jef, in turn zZ-in-C's wranch,,

. iHew pbllai, vide letter Ho.90237/4 OB/JlF s (Legal D) dated 1-4-96
in accorda tnce with the vardlct of Hon'bsle CAT Bangalore against Oa

no 1337 and 1364 to 1375/94, O~ £0.}338 and 1375 to 1382/94 and!

, 0aliol534/95 and 1079 to 1086/75 and 1339 to 1393/95, has given',

tiae Dound promotional pay scales to avove said categories oE |
ileVIeb of tnis OrgcnlJatlon wef 1,1.1986 as under :- :

| o . (a) ode IT ouadta/aAs whe as and waen comnlete five y2ars
! i service in the grade with effect from 1.1.86, and who as .
» and when compluta 15 years of service ia that grade, the

scale. of R$.2000- -3500/- wef 1.1,91

T

L t v

~ i

: ) o o |
() Amccordingly, Jupdt B/R, /i and 3A Gde IIs (pay scale

!

I

|

| ’ : "y + ..

' + of ?S¢1400 2360/ J- onico .oletion of tfive years of service
l {+ in the grade will be dlac:d in the pay scale of 1640-2900

automatically -without pa.sing prescrioed prono;;ocdl >ann
i

i“‘uﬂﬂ without higher respowuiuilltlps. by '
‘ 1

(e): Purtner B/t Gde IIs,&/M &de IIs and 5A IIs onicgmpl%LiOﬁ
- of 15 years servise in the grade of if suhsequently promotod
.+ to Gde Is will e placed ia che pay scale of 2000*3500/- -,
X - ' v+ automatically, reckoned froam 1.1.91 or later, ag tae case
14 1}/ f-na] e, depending UDOn wiaL2 OF recrultm=nu/promot10n to
| " , the. g rade of Jupdts,aﬂ 342 II. !
K : ™~ . , P

N
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4, Sir, I was recryited in this orjjination as Sub-Overseer on
252 73, in the then Pay Scale of &, 110-180/~ and revised
sibsequantly to 950-1530/~ under RPR 86 wef 01.1.86. Unlike Suodts .&
3As are of Sub~Overseer in this organisation, I an eligible to

<2 promoted to Supdt B/R Gde II in the Pay Scale of s, 1400-2300/~

( *hder RPR. 86) on completisn of 15 wa~vre Service as pPer Recruitment

Zule on seniority Cum-Merit basis, Thereafter, on com>sletion of five

years as Supdt B/R Gde IT, I am eligible for promotion of Sepdt B/R
Gde“Io ’ > !

|5 However, it i1s regretted to suomit that Pcomotion from Sub-
Overseer to Supdt B/R Gde IT to Gde-I is not being given by the
department, as per above laid, down time sch@2dule, based on recruitment
rules, on the pl ea of non-availability of vacancy etc. This has

thus resulted into remarkable/stagnation in grade of Sub~gverseer‘ ¢
for approx over . Years/overs . : years in the grede o:
sub-overseer, In almost zll th.'emp15§5és o this organisation, .
Accordingly, even though I have bee: holding the post of Sub-Overseer .
wef. and having been served for 2% vaers approx

in that grade€. I have not been promotoad to Supdt @de II and Gde I in
the line of promotion just before Suparannuation. Thus state has
therefore, demoralised me and as such effecting my efficiency to a

great extent and I am also suffering <inancial too for no fault of
mine, '

& . In view of the above and takiny into account of orders of your,
HQs issued vide No, 90237/4603/EIC (logal D) dated 04 Apr 96,1 also
veg to request your honour to kindly yive me the following relief of
time, bound higher payscale of next Promotional grade in the same

iline:as has been granted to Supdt 3,..5 F/Ms and SAs in this organis-~
ation to avoid discremenation = .

(a) An individual recruited to .he grade of Sub-Overseer
%.950-1530/~ on 01.,1,81 or arlier, be placed in the pay

scale of Suxdt B/R Gde IT :100-2300/~ wef 01,1,86 under
RPR 1986,

(b) An individual recruited to the grade of Sub-Overseer on
A on later 01,2,81, he may xindly bé placed in the pay scale
R of Supdt B/R Gde II %.1420- 2300/~ on completion of five
years service in the grade >f Sub-Overseer 950-1530/~,

'1 (¢) An individual recruited/promoted to Sub-Overseer on 1,1.76
! or on earlier he may kindly be placed in pay scale of

) 1400~2300/~ wef 1.1,86 and agiin placed in the scale of
¥ 1640-2900/~ (the amalgated “u- pay scale of Gde-I |

i (a) 1400~2300 (b) 1640-2500 wef 1.1,1991 or later on
! completion of ;+zwdn tptcl te:n years seBvice as a
Sub-Overseer/Supdt B/R Gdc Ir.

(Contd P/3)
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() An individual recruited as jub/Overscer on or later
1.2.76, out -before 1.1,81, ne may kindly be first olaced
'in pay ucale of Rs.1400-2300/- wer 1,1.86 and tnereafter
be placed in the pay scale of 2640-2900/- on 1.2.91 or
later, when he completed total ten years service as

subeov 2rseer/Gde~ILls,

al 15 years of service,a; sub-over

(e) Oon cbmplctibnn of tot
<indly oe placed in th? pay

seer, Gde-IIs, Gle-Is he irav
scale of 1640/- to 2900/-

7. 1 reguest your gracious honour to kindly condider

my preyar for t-.ae bpund Pay scale as prvided to s pdt .
B/R-Gde-_1Is jupdt /M Gde Iis, and 3 Gde ~IIs and Gde-Is,
in this Cgr~apisatiom. I 2l:0 supmitted that ,If my prayer

is not considered withnin a ressonaole time and I aa Hle..sce)
+1,ipg crimanately then I shall be forced to seek the pabje of

comt of law for redressel of wy ganuine grivences pl2ase.

o Thanking you,

Yours faith £fully

(’Tz—viJ:¥n~1;»

Nee Nigapn AN CHOWDH LAY
. ( in plock letturs)

MEs No. 26534Y. .

) - Present Designation S[ovarseer.
Office AgGenmIA v . .
‘Date 1~ __27-R-A6. -
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Respected Jir,

1, I have the homour to submit that the prescrived poy scale
under RPR 86 in respect of supdts 3/R, supdts I/ and sas II i
R5.1400-2300 wef 1,1.86. Thelr next pro.otion:.l grade i, sugdt/

A SGe I in the pay scale of Rs,16%0-2900/~ under RPR 86, in their

line of opro.otion as per naving tnree y ors service for nyr
graduate, five vyears gervice for diploaa holders and ten years witn
relas-d educational/technical qualirication, suiject to pasiiag

Of ui'3 vroc=dure(proaotional) exaa and seniority~cuun-acrit on
availanility of vacacy. 3imilarly, 5. 3de IIs are eligible for
Pronotion to sA Gde Is, naving Diploma in Civ Engy and after passing

Internidiate Ixam of 313ys & Aty Surveying (3ub-Div-II of Institution

of Jurveyors (India) with 3 years service, or after pasring
Interuediats =xam of B8ldy . & 2ty Jurveiing witn miniauwa 5 years servic
in the grade with relaxed education and technical gualicication,

2. Supdt 3/R Gde~Is, /i Gde~Is and SA Gde-Is having winimwa
saven years of service in the respective gzrade arce eligiole for
curther prowction to their next higher grade to AT B/2,A0 ~/-1 and
Aad (Wow J35il)respectively, in the orescrined pay scale of 113,200Q-
R33500/~ under RP-B6, Sunject to availawility of vacancy and on
s@&niority-cun-merit,

3. Now,Govg of India, Min or Dol, in turn —-in-C's 2ranch,
New Delni, vide letter 70,90237/:303/ 1c' s (Legal D) dcoted 1-4-96

in accordance witn the verdigt oI lon'vle CuT Bangalore ajainst On

'H0.1337 and 1364 to 1375/94, O- 1i0.1338 and 1376 to 1382/9. and

- 0% 110.534/95 and 1079 to 1086/75 and 1339 to 1393/95, has given

tiae ound osromotional pay sgales to avove said catceyories of
eaploy zes of tnis Organisatign wef 1.1,1986 as under :- ’

(a) Gde II 3updts/sas who as and waen comnlete five vzars

S s€rvice. in tne grade with 2ffect from 1.1.86, and wio as

. - and when complete 15 years of service in that grade, the
scile of Rs,2000-3500/-~ wef 1,1.91

(b) Accordingly, 3supdt B/R,. /i and 3A Gde ITs (»ay scale
OL RS<1:400~2300/~ Bnicoanletion of five vears of service
in the'grade will be placcd in tin:. pay scale of 1640-2900
.dutoitatically without Aassing preserined orowocionalilaan
and wituout higher responsioilities.

(¢) *urther,3/R ade IIs,2/i1 Gde IIs and i IIs on compl-tion
£ 15 years servise in the grzde of if suissequancly progotaii
to Gde Is will br placed in the pay scale of 2009--3500/~ - .
automatically, reckoned froam 1.1.91 or later, az taz case

Aay e, dependiny upon date of recruitiient/proaotion to

the grade of supdts/sa wde II.

N .

Qfg;/ o Congd,.......Page-2
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4, sir, I was recruited in this oryinacion as Sub=-Qverseer on
O1.12.¢9 in the then Pay Scale of %, 110-180/- and revised
Sibsequently to. 95041530/~ under RPR 86 wef 01.1.86. Unlike Supdts &
3As are . of Sub-Overseer in this organisation, I am eligible to

e promoted to Supdt B/R Gde II in the Pay Scale of R 1400-2300/~

* (thder RPR 86) on completion of 15 years Service as per Recruitment

pule on seniority Cum-Merit basis. Thereafter, on com,)letion of five
yzars as Supdt B/R Gde II, I am eligible for promotion of S¥pdt B8/R
Gde-‘I. ) ‘

S However, it is regretted to submit that Prowotion from Sub-
overscer to 3updt B/R Gde IT to Gde-I is not being given by the
Jdepartment, as per above laid down time sch&dule, based on recruitment -
rules, on the pl ea of non-availability of vacancy etc. This has®
thus resulted into remarkable stagnation in grade of Sub~Overseer N
for approx over _ 12  years/Overs __ 2 __ years in the grade of
sub~overseer, In aimost all the employces of this organiscotion.
Acrordingly, even though I have been holding the post of Suob-Overseer
vef o1-19.88  and having been served for 0 _. vaers approx

‘in.that grade. I have not been promoted to Supdt @de II and Gde I in

the line of promotion just before superannuations Thus state has
thercfore, demoralised me and as such effecting my efficiency to a .
great extent and I am also suffering financial too for no fault of

: l‘f\ine.

<2z,

6 In view of the above and taking into account of orders of your
AQs issued vide No. 90237/4603/EIC (legal D) dated 04 Apr 96,1 also

ey to request your honour to kindly give me the following relief of
time bound higher payscale of next promotional grade in the same

line as has been granted to Supdt 3/its,E/Ms and SAs in this organis-~
ation to avoid di'scremenation :e-

(a) An individual recruited t» .ne grade of Sub-Overseer ‘
%5, 950-1530/- on 01,1,81 or ecarlier, be placed in the pay

scale of Susdt 3/R Gde II 1400-2300/~ wef 01.1.86 under
RPR 1986,

“(b) An individual recruited to the grade of Sub-Overseer on
on later 01.,2,81, he may kindly be placed in the pay scale
of supdt B/R Gde 'II %41400-2300/- on completion of &i
years service in the grade of Sub-Overseer 950-1530/-,

(¢) An individual recruited/promoted to Sub-Overseer on 1,1,76
‘ or on.earlier he may kindly be placed in pay scale of
1400~2300/- wef 1.1,86 and again placed in the scale of
16402900/~ (the amalgated two pay scale of Gde-I | !
(a) 1400-2300 (b) 1640-2500 wef 1,1,1991 or later on
completion of :+:=¥w tptal ten years seBvice as a
Sub-Overseér/Supdt B/R Gde II

(Contd B/3)
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(d) An individual reeruited as JSub/Overseer on or later
1,2:.76; but before 1,1.81, ne may kindly be first placed
in pay scalg of Rs,1400-2300/- wef 1,1,86 and thereafter
be placed in the pay s@alce of 2640-2900/- on 1,2,91 or
later, when he completed total ten years service as
subsoverseer/Gde~Iiug

{e) On completiona of total 15 years of service,au sub-over
seer, Gde-IIs, Gde-~Ig he ma- <indly oe placed in the pay
scale of 1640/~ to 2900/-, :

7. I rceguest your grac..ouc honour to kindly condider

wy. preyar for tune bpupnd Pay scale as prvided to s wde
3/R-Gde-'IIs jupdt £/M @de-IIs, and 31 Gde -IIs and Gde-Is,*’
in this Cyr:anisationy I 2.0 suwanitted that ,If my praycr

is not considered within ¢ ressonanle time and I am bdle. .ssed
+,igs crimanately then I shell be forced to seek the helje of
caopet of law for redregsel of ny ganuine grivences pleoase,

Thanking Qou. . N

Zours faaith fullv

Nane  _RANIIT SANKAR DAS
( in wlock letters)

e dES Now £ DA A
’ &9)}}/ il . Present Designation SMD[OVW!’
ot otfice _QE. Teapar

pate - _26.8.96 .
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Respected Jir,

1, I have the homour to subait that the prescrios=d piy secale
under RPX €6 in respect of sSupdts 3/R, jupdts /.0 and shs II iu
RJ.1400-2300 wef 1.1.86. Thelr next pro.otion:l grade i; sugdt/

(AS Gde I in the  pay scale of Rs,16%0-2900/~ under RPR 86, in.their
line of oro.otion as per naving taree’ y2ors service for o g .
graduate, five vears-ssrvice for diploma nolders and ten years wita
relaxod educational/teqhnical-qu;lification, suuject to passing

Of i3 procedure (proaotional) exan and seniority-cun-merit on
availanility of vacacr, similarly, L. 3de IIs are eligible for
Jromotion to A Gde Is, Qaving Diplowa in Civ Engy and after passing
Intermidiate Zxam of 31dgs & Ly Jurveying (Sub-Div-II of Institution
O Jurveyors (India) with 3 years service, or after pas:.ing
Intermediace Exan of 81ldy . & Qty surveying with miniauwa 5 vears servic
in the grade with relaxed education and technical qualificztion.

2. supdt 3/R Gde~Is, /1 Gde-Is and SA Gde-Is having indiwunm
s.2ven yéags of serviece in the respective grade are eligiwvle for
curtner proioction to their next higher grade to an 3/2,AE /. and
AW (Mow J3W)respectively, in the prescrined pay scale of Rs, 2000-
‘ R33500/~- under RPR-B6, suvject to availanility of vacancy and on
. senilority-cua~merit, .

3. ' = Now,Gov{ of India, Min o#f Def, in turn Z-in-C's wranch,

New Deldl, vide lstter Mo, 90237/.:603/11c1.s (Legal D) dated 1-4~96
. 1n acédrdance witn the verdict of *on'ble CAT 3angalore against 0a
-+, Ho:1337 and 1364 to 1375/94, O .io.1338 and 1376 to 1382/94 and
04 No,.535/95 and 1079 to 1086/75 =nd 1389 to 1393/95, has given
tine oound oromotional pay scales to anove said cateyories of
eiploy es -of tnis Organisatign wef 1,1,1986 as under :-

. E (a) Gde IT 3Supdts/.sas who as and waen comnlete five years
S .service in the grade with effect from 1.1.86, and who as

PR and when coinplete 15 years of service in that grade, the
EEEE Sciile of Rs,2000-35007/- wef 1.1.91 '

(0) Accordingly, Supdt 3/R, 3/ and 3A Gde ITs (pay scale
of RS«I@OO-2300{J]’ 5n~c0@g et:ion of five years of service
1n the grade will be placed in tiw lay scale of 1640-2900
. dutoinatically without Qassing prescri.ed proaotionall-ann
Lo and without hig@er‘responqiuilities.

5 . (¢) Further,3/R Gde IIs,&/il cde IIs and 5a IIS on completion

L £ 15 years servise in the grzde of if sujsequancly pronotcd

' ' to Gde Is will b2 placed in tho nay scale of 20003500/~ -.
automatically, reckoned fro. 1.1.%91 or lacer, as taz casa

_ Aay e, depending upon  Jdate of recruitment/proagtion to

J¥ ~ the grade of supdts/sa ud~ II.

W

Conf;d. “« 9. --.-Pag\."‘z
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g Sir, I was recruited in this oryination ?s'Sub-OVGrseer on
- in the then Pay Scale of %, 110~-180/- and revised

JO]lu}of'u?Jﬁtly to 975-1540/4- under RPR 86 wef 01.1,86, Unlike Supdts &
3As are of Sub-Overscer in tnis organisation, I am eligible to
oe promoted to Supdt B/R Gde II in the Pay Scale of &, 1400~2300/-
( !hder RPR 86) on completion of 15

Pule on seniority Cum-Merit basis,
vears as Supdt B/R Gde II,
Gde=-I, :

.y~

4~SS8 Service as per Recruitment
Thereafter, on com»letion of five
I am eligible for promotion of S¥pdt B/R

5 However, it 1s regretted to submit that P.romotion from Sub-
Overscer to Supdt 3/R Gde II'to Gde-I is not being given by che
department, as per above laid down time sch&dule, based on recruitment
rules, on the pl ea of non~availability of vacancy etc. This has
thus resulted int9 remarkable Stagnation in grade of Sub-Overseer
for approx over L. el years/overs years in the grade of
sub~overseer, In almost all the employces of this organisccion.
Accordingly, even though I have been holding the post of Sub-Overideer
vef ol-lQ:Zl“_ and having been servegd for _35 . Yaers approx

in that grade. I have not been promo:od to Supdt &de II and Gde I in
the line of promotion just before Superannuation. Thus state has
therefore, demoralised me ani as such eflfecting my efficiency to a

.

great extent and I am also sufferiny “fnancial too for no fault of
mine, ' .
6 In view of the above and

takir; into account of orders of your
Qs issued vide No, 90237/4603/EIC (1igal D) dated 04 Apr 96.I also
2ey to request your honour to Kindly ~lve me the following relief of
time bound higher payscale of next p.umotional grade in the same

line as has been granted to Supdt 3/.-3,2/Ms and SAs in this organis-
ation to avoid discremenation :-

(a) An individgal recruited to e grade of Sub-Oversecr
. 975~1540/% on 01,1,81 or :arlier, be placed in the pay

scale of Suxdt B/R Gde 1= 1100~-2300/~ wef 01,1,86 under
RPR 1986,

(b) An individual rocruited to che grale of Sub-Overseer on _
on later 01.2,81, he may xindly be placed in the pay scale
" of Supdt B/R Gde IT %,1400~2300/~ on completion of five
years service in the gradé of Sub-Overseer 950-1530/-,

P (¢) An individual recruited/pronoted .to Sub-Overseer on 1.,1,76
| or on carlier he may kindly be placed in pay scale of
1400~2300/~ wef 1,1,86 and again placed in the scale of
1640~2900/~ (the amalgated “wo pay scale of Gde-I v
(a) 1400~2300 (b) 1640-2900 wef ¥.1,1991 or lacer on
completion of i -zrin tptal ten years seBvice as a
Sub-Overseer/Supdt B/R Gde II

(Contd 2/3)
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(@) An individual reecruit.d as sub/Overscer on or later
1,2,.76, but before 1.1.81, he wmay RKindly be first olaced

in pay ucale of Rs.1400-2300/~ wofi 1.1,.86 and thoereafter '
be placed in-the pay scale of 2640-2900/- on 1.2,91 or
later, when he complated total ten years eervice  as

-~

- — L4
Subeov zrseer/cde-Ilg,

(e) On completiona of to:al 15 years of service,as sub-over
cseer, Gde-.IIs, Gde-Is he inae <indly 2e placzd in the nay
-scale of 1640/~ to 29Q0/-.

7. I .request your gracious honour to kindly condider

my preyar for t.me bpund Pay scale as prvided to s wdi

- 'B/R=Gde=_IIs jupdt /M Gde-IIs, and 5. Gde ~IIs anl Gde-~Is,
in . this Cgr-anpisatioms. I al:o subnitted that ,If my prayer’
is not considered within « ressonanle time and I aa ble. sue!?
“iBscrimanately then i shall be forced to seeck the hedde of

comt of law tor redressel cf my ganuine grivences please,

Thankiny you,

‘

) Yours faith fully

| ’&”a@% N/l %’

Nane (Do JHAD . _

( in Llock letters)

o WM ' . AES No. Z3SOML .
v Uyyd’ Present Designation

| Office  Buhoverseer._ AGE B/R (P) AP
- ! bate := ~,2{14u8~95—1-' Tezpur
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I Respected Jir,

1. T have the hopour to su2uit that tae prescriosd poy scal?2
under RPR 86 in resdect of supdts 3/, supdts i/ and G Ii
‘ 25.1400-2300 wef 1.1.8¢. ‘taeir niiit pro.otion 1 grade 1 sudce/
;AS Gde I in tne pay Jcalw of ks, 16:0-2900/~ under "RPR 86, 1 caeir
line of pro.ocion as per paving cur22 y IS service lZor nyr
jraduate, five years gervice for iiplona aolders and ce@n racr3 wits
relaed educacional/tecanical qusli. ication, suwject to nas .iny
Cof W13 proc:dure (proaotionzl) exua and seniority~cua~aorit on
availanility of vacacy. 3imilarly. . 3le .IIs ar. «liginl: ror
oromotion to A Gde Is, asving pinloia in Civ Zngg and aftoer gassip;
Interamidiate= &xan of Bldgs & Ity urveying (Sub-Div-II of Institutid
of survevors (India) with 3 years service, or after pad ing _
n Incermediate sxam of 3ldy. & 2ty -urv: yla, with miniwua 5 vcarg aerve
. in the grade with relaxed aducation and tchnical gualilication,

_ 2. Supdt 3/ sde~Is, /i Gde-Is and A Gd =I5 naving wialiawa
I seven years Of service in the respretliv. - raas Al elizi..l2 for
further proaction to their next hijhor ;rods to A 3/4L,AL /i and
AW (Wow Ji3d)respectively, in tine  rescrioca nay scel . orf 35.2000-
R33500/- under RPR-B6, suoject ¢n cullaaslit, ol vasacy npd on
seniority-cun-agerit. '

: 3. Wow,Govyg of Indla, Adn > o+ , in Ui a=in=2'5 anca, r
dew Delni, vide latter 5i0.90237/ ./ 12's (onal O) Liew 1-4-99'
in accordance witn th=2 verdict o .4 le €. 3angalor: o alast va

110.1337 and 1364 to 1375/94, O.. . 5, 1.3u wnd 1375 0 }332/9; and
04 Mo.53%/95 and 1079 to 1086/75 ... 1359 to 1393/95, nas given
tine »nound sromotional pay scale: to wov: said cacegories of
2mploy.;es of tnis Organiuation w2 1,1,1985 aJ under -

(a) Gde IT Jupdts/sAs wo~ ; and waen comolete five yzars
service in the grade wita ..iect from 1.1.86, and wao as
: . and when complete 15 years oi servicu in that gradsz, the
l scale of Rs.2000-3500/- wef 1.1.91

, (b) Accordingly, supdt Z/R, /il and 3A Gde IIs (pay scale
) - of R5<3400—2360{41' Bn-co.yletion of five years of service
‘ ' in the grade will be placs=i in g pay sca{c of 1640-2900
autoratically without pa.sing prescri.ed orowaotiocalliuan
‘ and witnhout higher respousiollities.

. (¢) Further,3/R Gde IIs,a/ii cde IIs and Ja IIs on coamplstion

o of 15 years servise in th. prade of if suisequancly promotcd
! to Gde Is will be placed in the pay scale of 2000--3500/~ -

' ' avtomatically, reckoned froa 1.1.91 or lacer, a3 ta:z cass
0 aay e, dependling upon Ja:2 of recruitaznt/prowotion to
X , ithe grade of supdts/sa udo II.
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. Dey to request your honour to kindly

L~ i)

ey Pa. No. 2
JB’ ( ge No )

4, Sir, I was recruited in this orjyination as Sub-Overseer on
JuyT2 in the then Pay Scale of %, 110-180/- and revised

sibsequzntly to 950-1530/~ under RPR 86 wef 01,1.86. Unlike Supdts &
3AS are Qev RR of Sub~Overscer in this organisation, I am eligible to
oe promoted to Supdt B/R Gde II in the Pay Scale of %. 1400-2300/-

( thder RPR 86) on coimpletion of 15 ycars Service as per Recruitment
Rule on seniority Cum-Merit basis. Thereafter, on comdletion of five-
years as Supdt B/R Gde II, I am eligible for promotion of Supdt B/R
Gae-I, ' ‘

s .

5 However, it is regretted to gubimit that Promotion from Sub-
Overscer to Supdt B/R Gde IT to Gde-I is not peing given by the
departnent, as per above laid down' time sch@&dule, based on recruitment
rules, on the pl ea of non~avajilability of vacancy etc. This has

thus resulted into remarkable stagration in grade of Sub-~Overscer
for approx over Ok  years/overs years in che grade of
Sub~overseer, In almost all the employées 5f this organis. tion,
Accordingly, even though I have been holding the post of Sub-Qverseer
wef _ July $1—and having ‘been served for & veers approx
in that grade. I have not ‘been promoted to Supdt Gdc II and Gde I in
the line of promotion just before Superannuation, Thus state has
therefore, demoralised me and as such effucting my efficiency to a

great extent and I am also sufferingy financial too ifor no fault of

& In view of the above and takin

J into account of orders of your
Qs issued vide No, 90237/4603/£1C {

legal D) dated 04 Apr 96,1 also

give me the following rcelief of
time bound higher payscale of next promotional grade in the same
line as has been granted to Supdt 3/Rs,E/M3 and SAs in tnis organis-
ation to avoid discremenation 3=

(a) An individual recrufted o ¢ grode of Sub-Overseer

%.950~1530/~ on 01.1,81 or .arlier, e placed in the pay
Scale of suxit 8/R Gde II 1400-2300/~ wef 01.1.86 under
RPR 1986,
(b) An individual rezeruited to (he grade of Sub-Overseer on
on later 01,2,81, he Mmay kindly be placed in the pay scale
of Supdt B/R Gie II %.1400-~2300/~ on completion of five
years service in the grade of Sub-Overseer 950-1530/~,

" (¢) An individgal recruited/promoted 'to Sub~Overseer on 1.1,76

1400~2300/~ wef 1

1640~2900/~ (the amalgated two pay scale of Gde-T N
- (a) 1400~2300 (b) 1640~2900 wef 1.1,1991 or later on
completion of 1irmiee tptal ten years seBvice as a
Sub-Overseer/supdt B/R Gde 1T

(Contd p/3)
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(4) an individual recruited as sub/Overseer on or later

1.2.76, but beforc 1.1.81, he may kindly be first placed

'in pay scale of Ro.1400-2300/~ wer 1.1.86 and thereafter

be placed in the pay scale of 2640~2900/- on 1.2.91 or
later, wnen he complated .otal tzn years service as
subeov zrseer/Gde-TLd,

e) on completdona of total 15 years of service,as sub-over
seer, Gdc-I1Is, Gde~Is he 3w kindly oe placed in the pay

scale of 1640/~ to 2900/-.

7. I requesc your gracious honour to kindly condider

my prevar for t.ae bpund Pay scale as prvided to s pdt
3/R-Gde-.IIs supdt /i1 Gde--IIs, and s\ Gde -II3 and Gde-Is,
in this gy apfsationms I al0 sunnitted that ,If my prayes -

is not considered wuitnin 2 ressonawle time and I an sle .sued
+1ips crimanately then I snall be forced to se:k thz hoppe of

ceomnt of law Tor redressel of iy ganuine grivences plaase.

Thanking you,

Yours faith fully
. N
Pl s

Noae  ALARECYH SEaGULTA
( in »locik lettoers)

ALs No. 2. B3A22)
Prescnt Designataon Qub-tvensory
office _AF.TFzRUR,

Date :- WQ;_Q‘-_;'_B_:_\ .

e e Eﬁ.l'% it
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Arny seadquarters :
~asnair House,
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L PO. New Delai- 110011
(throug. Proper Channzl) .
PRAYIR FOR TT 12 30UNL PRO.IOTIONAL Pi¥Y_3CAL+Y AT PAR
WIVH SUPDT.S S6ul,B3&R ~MD oA CADR 3 Tii 1153
Respected Jir, ,
1, I have the homour to suiit that the prescrioed pay scale

under RPR 86 in respect of 3Supdte 3/R, supdts 2/.i and sas II is
R5,1400-2300 wef 1,1.86. Their next pro.otion .l grade is sugdt/

JAs Gae I in the pay wscale of Rs,16:0-2900/- under RPR 86, 1a their
line of orowotcion as per having inree v ~rs sarvice for nyr R
graduate, five years sarvice for diploaa aolders and cen years wita
relax~d educational/tecnnical queolification, subject to oassing

O '3 procadure (pro.aotional) eiteza and senioritr-cun~aerit on :
availanility of vacacy. 3iwilarly, 3. 3de IIs are eligible for
dromotion to sA Gde Is, aoving Dislmwa in Civ Dngg and after passing
Intermidiate Zxam of 81l3gs & Oty surveying (3ub-Div-IT of Institution
0il Jurveyors (India) with 3 years service, or after pas: ing
Intermzdiate oxain of 31dy: & Aty ;urvwging with minimua 5 vears servic
in the grade with relaxeld education and technical gualirié¢xtion.

2, supdt 3/R Gde~Is, /il Gde~I:-and SA Gde-Tis naving «dadawa
s2ven years of service in the respactive jrade are eligiola Zor
furtner proadstion to their next aiyner gyrade to A3 3/:,02 /i anu
A0 (Wow Jsd)re.pectively, in'th- .raserin.d pay _cal oI 13.230)-
R¢3500/— under AP-36, susject to - vailavility of vac .ncy ant on
senlority-cun-acrit,

3. Now,Govg of India, Min o. . !, in turn 2-in~-C's Dranch,
New LDelai, vide l:itter 1io,90237/:.:0 ./ 1C's (Legal D) dated 1-4-96
in accordanca witn ths verdict <. | .a'osle CAT Bangalore ajainst Oa
No.1337 and 136% to L13/5/v4, O o tsou and 1375 to 1382/9. and
O3 1M0,.53%/95 and 1C79 to 1086/75 :1d 1339 to 1393/95, nas given
time vound promoticnal pay scales 0 apdove sald cateyories of
@:aploy zes of tuds Cryanisatign we® 1,1,1986 as under :-
(a) Gde II 3updts/sas whe ¢s and waen comnlete five vears
service in tne grade with ¢ffect from 1.1.86, and who as
and when complete 15 years .»f service in that grade, the
scale of Rs.2000-3500/- we'i 1,1.91 ) :

. (D) Accordingly, supdt Z/R, /il and A ¢de IIs (pay scale
Of R$.1:00-2300/1]° bn-cc.arlotion of five years of service
in the 'grace will be placsl i the pay scale .of 1640-2900
dutomatically withouwt passing prescrioed proamotioanaliszan
. and witirout higher gespo. 2i. ! lities.,

(c) Further,3/R uda, IIs,. /i1 ¢de ITs and 5a IIs on coiapletion
of 15 years servise in t. e gy de of if sussequantly promotcd
to Gde Is will . placed in e nay scale of 2000--3500/- -
autonatically, reciconed ‘roa 1.1.91 or later, az tas case
aay oc, dependiny upon e .. of recruitaent/proaotion to

tne grade of suEdi.s/sA wle 11,

v

=
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e -8ir,' I was recruited in this oryinacion as Suv~-Overseer on

/:JﬂallngQ“ in the then Pay Scale of o 110-180/- and revised

} " sibsequéntly to 950~1530/~ under RPR 86 wef 01.1,86. Unlike Supdts &

' 3As are P> RIL Of Sub-Overscer in this organisation, 1 anm eligible to
22 promoted to Supdt B/R Gde II in the Pay Scale of . 1400-2300/~

( thder RPR 86) on Clicpleticn of 15 years Service as per Recruitment

2ule on seniority Cum~Merit basis, Thereafter, on compyletion of five

years as Supdt B/R Gde II, I am eligible for promotion of S¥pdt B/R
Gde-In . !

5 However, it is regretted to suommit that Prowotion from Sub-
Overscer to 3updt 3/R- Gde II to Gde~1I is not heing given by the
Jdepartment, as per above laid Jdown tine 8ch@dule, based on recruitment
Tules, on the Pl ea of no ~availability of vacancy etec., This has
tius resulted into temarkable stagnation in grade of Sub~Overscer.
Zor approx over il . ¥2Ars/Overs ~— Y€ars in the grade of
Sud-overseer, In AaImosSt all the emplayees SF This organisction,
| Accordingly, even though I have bec, holding the pPost of Sub-Qverseer
Cwet 14,10 .92 and havingy been servag for 24  vaers approx
in that grade. I have not been promoted to Supdt Bde IT and Gde I in
the line of promotion just before Superannuation., Thus state has
therefore, demoralised me anl as sucn _effecting my efficiency to a

great extent and I an also suffering financial too for no fault of
mine,

6 - In view of the above ang takiny into account of orders of your
HQs issued vide No, 90237/4603/EIC (123al D) dateq 04 Apr 96,1 also

Dey to request Your honour to kindl - give me the following roljef of
tine bound higher pPayscale of next p-omotional grade in t.ie game

line as has buen granted to Supdt 888, E/Ms and 3A5 ip thic organis-
ation to avoid discremenation,:v

(a) An individual roeeruited ty ne grade of Sub-Cver o0
%4 950-1530/~ on 01.1,81 cr carlier, be pPlaced in the pay
Scale of Sundt B/R Gde IT 1400~2300/~ wef 0l1.1.86 under

~

on later 0l.2,81, he may kindly be placed in the pay scale
of Supdt B/R Gde IT %+ 1400-2300/~ on Completion of five
Years service in the gride of Sub-Overseer 950-1530/6.

(¢) An individual recrulted/promoted to Sub~Overseer on 1,1,76 .
Or on ecarlier he may Kirdly be placed in pay scale of
14002300/~ wef 1.1,86 and again Placed in the scale of
1640~2900/- (the amalgated two pay scale of Gde~I | }

(a) 1400~2300 (b) 1640-2500 wef 1.1.1991 or later on ’
completion of rImIn tptal ten Years seBvice as a
Sub~0verseer/8updt B/R Gde IT

(b) An individual Iecruited to the grade of Sub-Overseer on

{Contd »/3)



(d) An individual recruited as sub/Overscer on or later
1.2.76, but before 1.1.81, he may kindly be first placed
in pay scale~of Rs.1400-2300/~ wef 1.1.86 and thereafter
be placed in the pay scale of }640—2900/— on 1.2.91 or
later, when he completed cotal ten years servicc as
subeoverseer/Gde~ILs,

(e) On romg sti4na of total 15 years of service,aJ sub~-over
seer, Gde-IIs, Gde-Is he way <indly oe nlaced in the pay
scale of 1640/~ to 2900/-.

7. I reguest your gracious honour to kindly condider

amy prevar for tiume bpund Pay scale as prvided to s pdt
3/R-Gde-_IIs jupdt /i Gde~Ii3, and 3a gde ~IIs and Gde-Is,
in this gy apfisatiom. I -1:0 subnitted that ,If my prayer

is not considered witihin a ressonapnle tim2 and I am nle..ssed
1 1ps crimanately then i shall pe forced to seek the hspie of

comt of law for redressel of wy ganuine grivences please.

Thanking you,

vours faith fully
P
HIRANYA IR UMAT, "S0RA

- e ). A

( in wlock letters)

Naae

HES No. 2 3BAAR

-y~ ¢ e - -

Present Designation QV\\’—"‘ gv.eresee X

office AGE 'P,v[_&&,(cfb (E TEAP

— - -l
v

Date :- 26 R]:26_.
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Tne Lngineer~in-Chief
ANy Headquartoers

Rashiir House, -

DD PO. iew Delai~~110011

(throug.. ®roper Channzl)

=R FO, AL BaY 3CALY AT PAR
ATVR 3UPDTS " Seal, BEi AVD LA CADIY:S TN (125

v
- v

PRATER FO2 TI L 300D pas, CTIONAL 2.Y 3
Al ” y

Respected sir,

1. I have the honour to suxuit that tae preserissd ooy seale
under RPX 86 in resvect of supdte 3/1, Supdts /.0 and o IT o

R, 1400-2300 wef '1,1,86,- Tneir nce.e nrowotion' 1 grade 1 5u@dt/\

AS G&e I in the Py wscale of Rs, 1¢.2-2900/~ under ROR 86, in their
line of pPro.ocion as ser having Lir:: v »r3 service Zor nyr
Jraduate, five Yyears gervice for vidrloa aolders and ten years wita
relad educational/tecanical quail ication, su.ject to passing

DI L3 Proc:dure (pro.astionzl) wlao ndl gendority-cuan~acrit on .
availanility; of vecacy., Siwmilarl-, .. sle IIs ar. eligible for
Prondtion to A 4de I3, aaving 0151 . ae in Civ Inygy and after passing
Interaidicte Inaa of 31338 ¢ £y avveying (Juv-0iv-II of Institution
01 Juryeyors (Indiza) with 3 y.aar rvice, or after pas.ing )
Inceruediacy =xam of 3185 . & Aty urve ying with .aindawa S vears servi
in the grade with relaxyxe3 educacisa and technical qualidficztion,

: ] ! .. . ; $ o~ :
2. supdt 3/R Sde~Ig) s/ Gde-1 *and A GRi-Is naving wiadawa

we2ven years of service ip SR resyengve srade are eligiole for

turtner oroaction to thir Nexl .4 ;r yride to A% 3/.2,A0 /. and
A (Wow dimrecsectively, in tr . »7rwerin.d nay dealo of 3,2000-

R:33500/~ und.r APL-36, susject oo 1/34lawility os vacancy and on
d&hiOfithCwﬂwﬂurit. :

3. - Now,Govy of India, Min o. ook, in turn 2-in-C's »ranch,
New velni, vide letier H0.90237/:303/: 10 (Legal D) doted 1-4~96
in accordanca wita the verdigt of lon'sle CLT 3angalore ajainst Oa
N0.1337 and 1364 to 1375/94, 04 .i0.1338 and 1376 to 1382/94 and
O3 Mo.535/95 and 1079 o 1086/75 and 1389 to 1393/95, has given
tiae sound sromotional Pay scales to adove .;aid cateyories of
2aploy es of tnis Organisation wef 1,1,1966 as under ;-

a3 (a) Gde IT 3updts/.shs who as and waen comnlete five years
service in tho grade witn 2ffect from 1.1.86, and Va0 as
and when coinplete 15 years of service in that grade, the
Scile of Rs.2000-3500/.- wef 1.1,91

() Accordingly, Supde 2/R, u/il and 3a Gde IIs (»ay scale
‘* of RS« 1800-2330 }f- Bn-coapletion of five years of service
in the grade will be pPlacsd in tiw ay scale of 1640-2900
. iutomatically without pasuing prescriaed prowotionall:ann :
and without higher responsivilities, i

() Purther,3/R ode 1Is,&/il Gde IIs and 3w IIs on caapletion
of 15 year., servige in the gr:ée of if Sy.3equanacly promotad
to Gde 15 will 27 placed ia tiwe P&y scale of 2000--3500/~ -.
autoanatically, reckgned . ro. 1.1.91 or lacer, au taz case

L -4y o2, degending upon  debs of recruit.e2ny/prowotion to

v tae grade of Jupdts/sh Lo rr.

o D
Con;d&-a.;.-.-J’:’ugv L4
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4. Sir, I was recruited in this oryination as Sub-Overseer on

| %%aggﬁja%g.in the then Pay Scale of &%, 110~-180/- and revised.
s¥vsequently to 996-1540/- under RPR 86 wef 01.1.,86. Unlike Supdts &
3As are of Sub-Overscer in this organisation, I am eligible to
be promoted to Supdt B/R Gde II in the Pay Scale of , 1400-2300/~

( Yhder RPR 86) on coipleticn of 15 rcars Service as Jer Recruitment
2ule on seniority Cum-Merit basis, Therevafier, on co.lletion of five

vedrs as Supdt B/R Gde II, I am eligible for promotion of Spdt B/R
Gde"I .

5 However, it is regretted to submit that P owmotion from Sul-
Overscer to Supdt 3/R Gde II to Gde-~I is not heing given by the
.departmnent, as per above laid down time sch&dule, based on recruitment
rules, on the pl ea of non-availability of vacancy etc., This has -
thus resulted into remarkable stagnaition in grade of Sub-Overseer

for approx over IO WL years/overs —_— years in the grade of
sub-overseer, In almost all the empldyces OF tnis organis.tion.

Accordingly, even though I have b

ecn holding the post of Sub-Overseer
Wefg%;_SLdsiﬂpaﬂd having been serv:-¢ for 4. _ yaers approx

in that grade. I have not been Prorocod to Suy Bde II and Gde I in
the line of promotion just before superannuation, Thus state has
therefore, demoralised me and as such ecffectiny my efficiency to a

great extent and I am also suffering Iinancial too for no fault of
mine, :

6 In view of the above and takingy into account of orders of your
HQs issued vide No. 90237/4603/EIc (lejal D) dated 04 Apr 96.I also
ey to request your honour to Kindly cive me the following relief of

time bound higher payscale of next ni-wotional grade in tih2 same

line as has been granted to Supdt s/u;,z/M3 and SAs5 in tnis organis~
ation to avoid discremenation :e

(a) An individual recruited to 44 grade of Sub-Overseer

%.9?521540/— on 01,1,81 or .arlicr, be placed in the pay
e of

sca Suxit B/R Gde II 1100-2300/~ wef 01,1,86 under
RPR 1986, . .

(b) An individual recruited to :the gralde of Sub-Overseer on
on later 01.2,81, he may kindly be placed in the pay scale

of Supdt B/R Gde II %.1400~2300/~ on completion of five

years service in the grade of Sub-Overseer 9ﬁ§L1540/-.

An individual recruited/promoted to Sub-Overseer on 1.1.76
Or on earlier he may kindly be placed in pay scale of
1400-2300/~ wef 1,1,86 and again placed in the scale of
1640-2900/~ (the amalgatod two pay scale of Gde=I . )

(a) 1400-2300 (b) 1640-29u0 wef 1.1.,1991 or later on
completion of - imiw tptal ten years seBvice as a
Sub-Overseer/supdt B/R Gde II

(c)

(Contd P/3)
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(d) An individual recruiteg as sub/Overseer on or later
1.2.76, but before 1.1.81, he may kindly be first placed

in pay ucale of R$.1400-2300/- wef 1.1.86 and thereafter

be placed in the pay scale of 2640~2900/~ on 1.2.91 or
later, wnen he completed total ten years eervice as .

Subeovzrseer/Gde~I1,

(e) On cn@plctibnn of tortal 15 yearé of service,as sub~-over
seer, Gde.Ils, Gde-Is he wav 1indly oe placaed in the pay
scale of 1640/~ to 2900/-. '

7. I request your gracious honour to kindly condider

my preyar for t-.ae bpund Pay scale as prvided to s pdt
3/R-Cde="IIs jupdt L/ Gle--TIs, and s\ Gde ~IIs and Gde~Is,. °

in this CSyr-anfsatioms I 2l :o subnitted that ,If my praycr

is not considered witnip . ressonanle time and I am ble. .ssed
#1ifs crimanately then [ shall be forced to seck the hslde of .

camt of law for’ redressel of ny ganuine grivences please,

Thankingy you,

Yours faith fully

P
Nase SANTOSH XAMAR GHosH

( in OHlock lettors)

A5 N0, Q25T5 D Sub-overSeer

. Present Designation ’ ’
office QF Aiflgree Tewpur AQE WK
| bPate :~ 24 H A _. |
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SRAZIR FOR TLLZ 30UND PRO.OTIONAL 2i¥_3CAL: AT PAR
AITE 3UPDT3 6l B&R ATD A CAon«ws IN 53

- Respected Jir,

1. I have the honour to subait that the prescriged‘pay scxle
under RPR 86 in respect of supdts 3/R, supdts I/ and Jas II i
Ri;.1400-2300 wef 1,1,.86. The{r. ncxt prou.otion:.l grade i suddt/

e A

3AS Gle I in the pay scale of Rs,16%:0-2900/~ under ROR 86, 1in taeir:

line oL prouotion as -per naving tir2e v..rs service for nyr

graduate, five years ssrvice for diploma holders and cen Y2Ars wita
relaxed educational/technical qualisication, subject to nas:;ing

0 olit3 proc=dure(proaotional) exar and seniority-cuu~werit on
availanility of vacacy, Bindlarly, i 3de IIs are eligible for

romotion to JA Gde Is, aaving Diplmaa in Civ Pngy and after passing

Intéermidiate Ixam of 31dgs & 2ty surveying (Sub-Div-II of Institution

oi . Jurveyors {(India) with 3 years scrvice, or after pasaing

Interuiediate £xam of A1y 0 & 2ty surveying with ainiauwa 5 vears servic

in thesgrade with relaxed education an technical qualificition,

2. . Supdt 3/ Gde~Is, x/i Gde-I.; and 37 Gle=Is having iiiniaug
s2ven years of service in the respective jrade arc eligiole for

JLurther orootion to their next highar grade to AR 3/R,An m/J and

AW (oW JSW)respectively, in the prescrised pay scale of Rs,2000-

Rs3500/~- under RPR-86, suoject to availavility of vacancy and on
senlority-cun~amerit,

3. Now,Govy of India, Min of DeL, in turn i-in-C's Oranch,

New ‘Delni, vide lettcer H0.90237/4503/:1C' s (Legal D) dated 1-4-96
in accordancs witn the verdigt o Hon'ble CAT 3angalore against Oa
No.1337 and 1364 to 1375/%94, Oa .10.1338 and 1375 to 1382/94 and

U4 Ho.534/95 and 1079 to 1086/75 and 1389 to 1393/95, has, given
tiae wound sromotional pay sgales to avbove said categories of

“@iaploy res of tois. Organisatign wef. 1,1,1986 as under =

(a) Gde IT 3updts/sas who as and when complete five years
service in the grade with ofiect from 1.1.86, and who as
and when complete 15§ years oI service in that grade, the
scile of Rs,2000~3500/~ wef 1.1,91

(2) Accordingly, supdt 3/R, /il and 3A Gde IIs (pay scale
Of RS.1460-2380/-5 Bniccapletion of five years of service
in the grade will be placed in tns vay scale of 1640-2900

dutomatically without Passing prescriosed: promotionallsaen
~and without higher responsisilities,

-

(¢) Further,3/R Gde IIs,&/il Gde IIs and 44 ITs on cawplrtion
of 15 years servise in the gr:de of if sussequanily promoted

to Gle Is will H» placed in tiie may scale of 2000--3500/~ .
automatically, reckoned f£réw 1.1.91 or later, an taz case
aay oe, 'depending upon  date of recruitiment/proaotion to
tae grade of supdts/sa wde II.

-V&Qb B ' 'Conﬁd........?age—Z
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. Sir, I was recruited in this oryination as Sub-Overseer on
cored Yo T2in the then Pay Scale of %, 110-180/- and revised
sibsequently to 950-1530/- under RPR 86 wef 01,1,86. Unlilkc Supdts &
3As are ' of Syb-Overscer in this organisation, I an eligible to
2e promoted to Supdt B/R Gde II in the Pay Scale of %, 1400-2300/-

( *hder RPR 86) on completion of 15 ycars Service as per Recruitment
Rule on seniority Cum-Merit basis., Thereafter, on com»sletion of five

vears as Supdt B/R Gde II, I am eligible for promotion of Supdt B/R
Gde"Io -

0

5 However, it is regretted to submit that Promotion from Sub-
Overseer to Supdt 3/R Gde II to Gde-I is not being given by the .
department, as per above laid down time sch@dule, based on recruitment
rules, on the pl ea of non~avajlability of vacancy etc, This has

thus resulted into remarkable stagnation in grade of Sus-Overseer-
for approx over'QZ%?m_“; years/Overs LAY years in the grade of
sub-overseer, In almost all the employcés of this organisotion,
Accordingly, even though I have be&n holding the post of Sub-Qverseer
wef | jﬁmiz:; and having been served for __ Y ~ vaers approx

in that grade. I have not been promnoted to Supdt Bde II and Gde I in
the line of promotion just before superannuation, Thus state has
therefore, demoralised me and as such effecting my efficiency to a

great extent and I am also suffering financial too for no fault of
aine,

5 . In view of the above and takiny into account of orders of your’
Qs issued vide No. 90237/4603/EIC (legal D) dated 04 Apr 96.I also
sey to request your honour to kindly give me the following relief of
time bound higher payscale of next promotional grade in the same
line as has been granted to Supdt B/3,E/Ms and SAs in this organis-
ation to avoid discremenation :=

.

(@) An individual recruited to :ine grade of Sub-Overseer
%.950~1530/~ on 01,1,8l or carlier, be placed in the pay

scale of Suxdt B/R Gde II 1400-2300/- wef 0l1,1,86 under
- RPR 1986,. ' :

(b) An individual recruited to the grade of Sub-Overseer on .
on later 01,2,81, he may kindly be placed in the pay scale .
of Supdt B/R Gde II %,1400-2300/- on completion of five
years service in the grade of Sub-Overseer 950-~1530/-,

(¢) An individual recruited/promoted to Sub-Overseer on 1,1,76
.+ OF on earlier he may kindly be placed in pay scale of
1400~2300/~ wef 1.1,86 and again placed in the scale of
- 1640-2900/~ (the amalgated two pay scale of Gde-I | ).
(a) 1400~2300 (b) 1640-2900 wef 1.1,1991 or later on,
- completion of [:umdw tptel ten years seBvice as a
Sub-Overseer/supdt B/R Gde II

(Contd 9/3)
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(d) an individual recruited as sub/Overscer on or later
1.2.76, but..before 1.1.81, he may kindly be first placed
in pay scale of Rs.l400-2300/~ wef 1.1.86 and therepfter
Pe placed in the pay 'scale of 2640~2900/- on 1.2.91 or

later, when he completed total ten years service as
Subeoverseer/Gdu-11.,

(e) On completiona of total 15 years of service,as sub~over
seer, Gde-IIs, Gde~Is he m1. #indly oe placed in the pay
scale of 1640/~ to 2900/-,

7. I request your gracious honour to kindly condider

wy prevar for t.me bpund Pay 3cale as prvided to s wdt °
B/R—Gde—;IIsJupdt /i Gde~IIs, and 5\ Gde -1I5 and Gde-Is,

in this Q§rjamisationh I 210 sumnitted that »If my prayer

'1s not considered Witnin o ressonanle tie and I am ble. ssed
“1bs crimanately then g Shall be forced to seek the hslge of .
Comt of law for redressel of 'Y ganuine grivences please,

Thanking you,

Yours faith'fully
N

~

Nane  [AQIN () - forR

- g
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